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RESOLUTION RE. APPOINTMENT
OF PARLIAMENTARY COMMIT-
TEE TO FORMULATE PROGRAM-
ME OF RURAL INDUSTRIALISA-
TION.

Surr K, S. CHAVDA (Gujarat):
Sir, I move the following Resolution:

“This House is of opinion that
Government should appoint a Com-
mittee consisting of Members of
Parliament to formulate a long-
range programme of rural industria-
lisation to fully utilise the spare
time and talent of the rural popu-
lation.”

Mr, Chairman, Sir, as you know,
in the past decade all-India Boards
had been set up to advise and assist
in formulating the programmes of
development for the handloom indus-
try, the village and khadi industry,
the small-scale industry, etc. In the
First and Second Five Year Plans
considerable assistance had been given
to them through provisions of loans,
subsidies, technical and marketing ad-
vice, and so on and and so forth. Due
to these efforts at the Central and
State levels village and small-scale
industrieg have contributed in realis=-
ing the objectives of expanded em-
ployment, larger production and more
equitable distribution to some extent.
I live in a village. I know that these
rural industries have failed to adopt
the improved techniques. I know that
the production cost of rural industries
has remaineq relatively high and I
know that the problems of unemploy-
ment and unsold stocks have arisen.
The income in rural areas is distinc-
tively lower than in urban areas. The
average income of the people in ur-
ban areas is double that prevailing in
rural areas. The agricultural labour-
er gets one-tenth of what the labour-
er in industries gets Shri V. L. Mehta,
Chairman of the Khadi and Village
Industries Commission, gives reasons
for the lower income in the rural
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“The main factors responsible for
the low level of per capita incomes
in rural areas are the growing pres~
sure of population on land and the
decline or decay of rural occupations
and industries. The degree of un-
employment prevalent in rural areas
is not to be judged solely from the
resultg of the Agricultural Labour
Inqury Committee whosz Investiga-
tions did not cover rural artisans or
agricultural families cultivating
their own lands ag tenants or pro-
prietors. The large volume of earn-
ing and non-earning dependants in
rural areas conveys an idea of the
disguised rural unemployment, both
on the land and industry. Besides,
we now have the results of the in-
quiry entitled ‘Economic Activity
and Gainful Employment’ conducted
sometime back as part of the Na-
tional Sample Survey:

Percentage of

gainfully

employed

persons

(Progressive

Totals)

With under 7 hours per 13:6 B'é
week

With under 14 hours per 17°6 12-1
week

With under 28 hours per 29:0 21-§
week

With under 5 days per 202 %72
month

With under 10 days per 267 9-6
month

With under 15 days 361 146

It will thus be seen that the inci-
dence of under-employment ig much
larger in rural areag than ip urban
areas. This emphasises first the
need for immediately devoting
greater attention to problems of
economic development in rural
areas than in urban areas.” '



471 Appointment of
Parliamentary Committee

In many parts of our country during
busy agricultural seasons shortages
of labour are frequently reported and
over the greater part of the year a
Jarge proportion of agricultura] labour
ang others engaged in allied activities
are without continuous employment.
Under-employment in the sense of
those who have some work but are
willing to take up additional work is
about two crores. Our aim is to re-
duce the proportion of population de-
pendent on agriculture to about 60
per cent by 1976. Our learned Mem-
ber of this hon. House, Shri V. T.
Krishnamachari, in his Paper on
‘Problems of the Rural Sector’ at Ooty
Seminar stated ag follows:

“No agricultural community can
improve itself sufficiently througn
agricultural work alone. We need,
trerefore, to pay much greater
attention to (i) the developm~nt of
supplementary  occupations  like
cottage and small-scale industries
in rural areas and (ii) the planned
integration of these areas with the
economic life of the urban centres.”

On page 3 of the Bulletin on Small
Industries, No. 42 of Sepfember, 1961
Dr. V. K. R, V. Rao, in his talk on
the role of small-scale industries in
the national economy has said that
there is an imperative need to give a
higher place to the small-scale indus-
iries in the national economy. He
added that this was necessary for
achieving a self-accelerating econo-
mic growth which was vital for the
country. He further said that Tndia
was such a large country that no
amount of increase in the national
Incoime could bring the decired
affect. It was, therefore, necessary
that the small-scale industries were
popularised everywhere by providing
facilities in the rural areas. He also
ruled out the possibility of the large-
scale industries fulfilling the necd or
doing any harm to any small-scale
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industry. He cited the example of
the industrially advanced countries
like Denmark, Belgium, Sweden,
France and Japan where he said the
number of small-scale establishments
formed 75 per cent. or 80 per cent. of
the total industrial units employing
on an average 25 per cent. of the in-
dustrial workers. Now, as much as
82:3 per cent. of the population cf
India live in the villages. 'That means
that 82'3 per cent. of the voters in
India live in the villages. In 3 demo-
cracy it should be the well-heing
of this overwhelming majority of tac
people that should receive the first
priority. But, Sir, in actual practice,
the opposite seems to have haprened.
Considering all the factors of the
Indian situation, the unemnployment
and the under-employment, the heavy
pressure on land, the terrific rate of
the growth of our population etc. the
industrialisation of the rural areas is
the only remedy. In order to narrow
down the existing disparities in the
incomes in the rural and urban areas,
in order to stop the migration from
the rural areas to the urban areas,
in order to reduce the pressure on
land and in order to ensure the bene-
fits of science and technology to the
rural areas, concrete steps must bz
taken for rural industrialisation.
Otherwise the content of our sccial-
ism will have no meaning. Rural
industrialisation means the even
spread of industries throughout the
countryside. It is not to be conceiv-
ed of as being limited to what are
termed the rural industries or mere-
ly to the processing industries. There
should be an unlimited variety af in-
dustries established in the rural
areas, transforming as rapidly as
possible the purely rural communi-
ties of today into properly balanced
agro-industrial and urbo-rural com-
munities and rural industrialisation
must come out of the soil, as it were,
and be organically related o the
areas concerned. It should not mean
an invasion of the rural sector by tne
urban capital for the exploitation of
its resources and markets. A serious
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programme of rural industrialisation
should give the highest priority to
research in small machine technology
with a view to improving the fradi-
tional tools and techniques, Such a
programme should also give scrious
attention to radically transfoiming
rural education so as to make it fit
instrument for rural industrialisation
and development. Rural industriali-
sation should aim at full and suffi-
cient utilisation of the rural resnurces.
Rural industries must be small in
scale and widely spread over. They
must be given adequate protection
from urban industries. The neces-
sary means of production shouil be
reserved for the rural industries.
The Government should assist them
by providing the raw materials,
power, water supply, roads etc. What
kinds of goods should the rural in-
dustries produce? Should they bhe
consumer goods, or exportable goods
or luxury goods? On page 47 of the
report on the Ooty Seminar, Shri V.
L. Mehta has said:

“It should be one of the aims of
any programme of decentralised
production to ensure that the pro-
ducts are consumeqd in the region
of production to the extent possi-
ble.”

Speaking on the role of small indus-
tries in the industrialisation of the
rural underdeveloped areas at the
Small Industries Information Exhibi-
tion at New Delhi in 1961, Shri H. C.
Mathur, M.P. was of the view that
the public sector should play an im-
portant role in the rapid industriali-
sation of rural areas. I think, Sir,
that there should not be any water
tight compartments of the public sec-
tor, the private sector and the co-
operative sector so far as rural in-
dustrialisation is concerned.  Shri
Mathur also suggested the setting
up of a high-power autonomous
Board for the rapid industrialisa-
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said in my Resolution that a Commit-
tee consisting of Members of both
the Houses of Parliament should be
appointed. Government, if they like,
may appoint a committee consisting
of both Members of Parliament and
non-Members or a high power auto-
nomous board. At present there is
no such authority at any level whose
particular responsibility is to think,
study, plan and act on behalf of rural
industrialisation. There are different
boards and commissions with limited
scope but there is no integrated ap-
proach to the problem. Rural indus-
trialisation has to be viewed

as a
single integrated problem and not
dealt with piecemeal by sepa-

rate agencies even though these might
co-ordinate their activities. There
should be a comprehensive authority
charged with the responsibility of
rapidly industrialising the rural areas.

An amendment has been proposed
by Shri Malkani to my Resolution. I
welcome it and would request the
hon. House to accept my resolution as
proposed to be amended by him.

The question was proposed.

Surt N. R. MALKANI (Nominat-
ed): Sir, I move:

1. “That for the words ‘long-range
programme’ the words ‘comprehen-
sive and integrated programme’ be
substituted.”

Mr. CHAIRMAN: The Mover has
accepted your amendment.

Sarr N. R. MALKANI: Sir, pre-
viously different terms were used
about this subject. Generally, I was
brought up on the word village in-
dustries and by that was meant khadi
only. There was a time when by
village industry we meant only khadi
and for many years I myself thought
only of khadi and other thing were
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incidental. =~ Subsequently, when I
grew up, and the idea grew up along
with me as it were, the idea of agro-
industrial economy became current.
It was not quite clear but it was
there mentioned almost loosely but
very widely that we want not an
agricultural economy, not an indus-
trial economy but an agro-industrial
economy. That word was used and
it was never very clear to my mind
as to what it meant. But it was a
wider and a more comprehensive
word though I did not yet quite
understand it. I rather think that
when we thought of village industries
previously we thought of giving sup-
plementary income to people in rural
areas who did not have enough.
When we think of an agro-industrial
economy, we think of industries in
rural areas which may be autono-
mous, independent of this, which
could give a full living wage to a
worker there and not merely a sup-
plementary wage, not merely a wage
for the agriculturists but to people
who live in rural areas. Sir, as far
as I can remember, it is only very
recently, in the last year or two, that
this term “rural industrialisation”
has been used and I find that it has
been used also in the Plan and very
clearly but every one of us has got
his own interpretation of what is
meant by rural industrialisation. 1
have mine and I place it before you.
Before 1 do that, I would like to
mention something else. In the
Third Plan I find that discriminatory
treatment has been meted out to what
are known as village industries and
small-scale jindustries. In the TFirst
Plan the total provision for village
industries and small-scale industries
was Rs. 43 crores, five crores of rupees
only for small-scale industries and
Rs. 38 crores for the rest including
handloom. In the Second Plan, the
figure was Rs. 180 crores total; khadi
and village industries got Rs. 82
crores, from Rs. 38 of the previous
Plan, more than double, but for
small-scale industries it was Rs. 56
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Third Plan, I find that the provision
for small-scale industries is Rs. 115
crores but the provision for khadi and
village industries is only Rs. 924
crores. It has been increased only by
Rs. 10 crores. I have read a number
of reports on this subject. There is
with me now what is known as the
Report of the Study Team on Com-
munity Development, December, 1959.
It is worth a look, and on page 70
they say that the provision for small-
scale industries should be Rs. 165:70
crores, and what is more important,
there is provision made in this Report
for artisans, provision for the train-
ing of artisans which is a substantial
figure. There is no such provision at
all in the Third Plan as it exists, as
if an artisan does not exist. I have
also read what is known as the Re~
port of the Working Group, perhaps
appointed by the Planning Commis-
sion and they have recommended a
total provision for small-scale indus-
tries to the tune of Rs. 232 crores
but the actual provision in the Plan
is only Rs. 115 crores even though
it has been doubled. The recommen-
dation of the Study Team put it at
Rs. 165 crores and the Working Group
put it at Rs. 232 crores. Sir, this is
most significant remembering that the
Plan provides for big industries to
the tune of Rs. 3,993 crores; the pro-
vision for small-scale industries is
only Rs. 115 crores while the total
provision under this head 1is only
Rs. 264 crores. If T may say so, it is
rather a discriminatory {reatment.
Ag far as I know, in this House most
of us are very favourably inclined
towards small-scale industries; I have
not heard anything against it and as
far as I know, the provision made last
year was completely spent and more
could have been spent if there was
additional provision. There are no
two opinions in regard to it; there is
no quarrel about it at all. There is,
you may say, a divided mind, a hesi-
tating mind, about khadi and village
industries but none whatsoever about
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small-scale industries. 1 do not see
why this provision could not have
been raised at least to Rs. 250 crores
when a provision of more than
Rs. 3,000 crores has been made for
big industries. Even now it ig time
enough to revise and enhance the
brovision under this head so that
small-scale industry is not treated as
ancillary, subsidiary or incidental to
big industries but because on its own
merit, it is necessary, it is very
essential.

Sir, I come to the third point,
which is this. Very recently a Re-
port has come in our hands, the
Report of the Study Group on the
Welfare of the Weaker Sections and
the Chairman of that Committee was
my distinguished friend, Shri J. P.
Narayan. There is, to my mind, a
most valuable chapter in the whole
Report about rural industries con-
taining about six or eight pages with
an appendix. In the very first page,
page 35 of the Report, it says—it is
very strongly worded to my mind,
very strong language—“It should be
obvious”—but it is not quite obvious
‘to the Governmeni—“to anyone who
has given the least thought”—I hope
the Government of India has given
great thought to the guestion—*“that
rural industrialisation more than
anything else is the supreme require-
ment both for uplifting rural economy
out of the morass into which it has
fallen and alsg for raising the
standard of living of the economi-
cally and socially weak.” It should
be raised to a higher level than it is
and they give the reasons why they
have said so. Somewhere else they
say that it is “the only remedy” for
renovating and advancing the condi-
tion of people in rural areas. The
words used are “the only remedy”. I
would not put it so strongly. As it
is, it is too strong even for me, I sub-
mit. I would like to put a question
to the hon. Minister there. This
‘Report is not written by Malkani, by
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anyone whom you would call, people
whom you presume to call, ‘fadists’,
‘fantastic people’ who are not to be
taken seriously. I may not be taken
very seriously but why these Reports
issued by the Government are not
taken seriously? They are Govern-
ment-apppinted committees. What
is the use of appointing these Com-
mittees which make important re-
commendations if they are not to be
heeded by the Government? I can-
not understand that at all This
Report was in my hands a few
months ago. As a matier of fact, I
wrote to the Prime Minister in his
capacity as Chairman of the Planning
Commission that the Third Flan
should not be finalised until this Re-
port was received and its recommen-
dations had been taken into consider-
ation very seriously and I am sorry
that notwithstanding that the Report
has been published and the plan
finalised,
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Sir, I come to the next point which
is this. I do not wish to inundate or
cloud you with figures about the
growth of population and the move-
ment of population from the rural
areas to the urban. I think we are
all aware of it. When I was in
Delhi in 1932 the population of Delhi
to the best of my memory was five
lakhs and that only when people came
down from Simla, otherwise it used
to be four lakhs. Now you are talk-
ing of 3 Master Plan; I think of it as
a monster plan, not Master Plan. It

appears to me like that. You are
aware of Bangalore, Sir. It is very
fine town, very fine city. It had a

population of about six lakhs only
six or seven years ago and the popu-
lation now iz double. Go and ask
the people who live there. The
city is full of mosquitos and slums.
Take Calcutta. I do not want to use
strong language in regard to Calcutta
but I could not spend a couple of days
in Calcutta. I spend three days in
Bombay and on the fourth day I feel
like leaving it. I would call this an
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aberration of civilisation that people
should rush to these towns. But
they are forced. It is not only these
big cities that are like this but there
are a number of towns also like that.
I was a member of the committee
called the Scavenging Enquiry Com-
mittee. The Report is now in your
hands. We visited about 80 or 90
municipal committees, corporations
and so on and wherever we went, the
cry was, “We have not enough waier.
This water supply was meant only for
this much population but the popula-
tion has doubled and trebled. We
have no water supply. We cannot
wash anything. We cannot give ade-
quate drinking water because the
whole town is bursting with popula-
tion growth. We have no drainage
and we cannot dream of providing
drainage because it is too expensive”.
This is happening all over the coun-
try. It is a move from the very
bottom to the top and the cities are
having the worst impact. There are
s0 many cities now and do you know
the number of cities having more
than five lakhs? I rather think that
figure should be the limit of a city
population. No ,city should have a
population, to my mind, of more than
five lakhs. You must find the means
of putting a stop to this growth., I
had a talk with Shri J. P. Narayan
once and I asked him as to what we
should do about this problem. He
said that we could establish a pum-
ber of check posts all along the line
where population iz moving. The
idea appealed to me very much and I
said, “How would you put it? Who
would put such check posts? Having
put these check posts, who will exer-
cise check upon these check posts?”
He said that these check posts should
begin from the top level up to the
division, district and once population
crossed that check post, we should
revise the national economy in such
a way—the people at the very bottom
are bound to move to bigger villages
and to towns, bigger towns and so
on—that there is some provision for
their livelihood, or & minimum wage,
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and what you would call minimum
amenities for life, education and all
that so that they do not move beyond
the district. He said that the time
had come when we should revise our
idea of national economy, that towns
and big cities should go to the back-
ground and the villages come 1o the
foreground because 823 per cent. of
the population lives in these villages
and he said that it is this 82:3 per
cent, which is more important. He
said. as my friend pointed out, that
agriculture cannot absorb this popu-
lation. All the time the only Plan
we are putting is, how much produc-
tion per acre, and then, how rauch
foodgrains per acre and there we
stop. We have made some progress,
not very good progress because it is
a very difficult process, it is a very
uphill task. @ We have made some
progress so far as foodgrains are con-
cerned but what about the cther
lines? Have we made any progress
in anything else? When we find that
there are no such check posts, there
are no such rural industries, we find
the population flowing, the exodus
going on and on from the bottom to
the top. We are not able to stop it.
Sir, we are all aware of slums. I
am also aware of it and as members
of the Bharat Sevak Samaj, we try to
introduce improvement 1in some
slums, just a littlee. We tfouch the
fringe of a slum, the horizon of it
and when we touch one, we find that
there are ten more slums! when we
touch ten we find that there are fifty
more slums. I almost told the people
in the Bharat Sevak Samaj that it is
an impossible task. You cannot do
it. It will break your heart and
mine. We are creating, manufactur-
ing slums before our very nose. You
cannot abolish them. You find them
multiplying in every area all over the
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country. Now, where are those
check posts to be put up?
I come to the next idea. Wortu-

that
There

nately, there are a few terms
have now become identiflable.
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is a good term called Common Ser-
vice Centre. 1 think we should have
a Common Service Centre for a
population of 20,000 or 25,000 people
where all these carpenters, tin-smiths,
fitters and all that can go and get
common service. We have a few of
these and they are very popular and
they are inexpensive also. hey
hardly require an investment of
Rs. 50,000. But how many have you
all over India? I think there are
only a few hundreds but they shcuid
be 3,000 or more from my point of
view. There should be a Common
Service Centre for artisans very near
a group of villages. It is accepted
on all hands that these Common Ser-
vice Centres are very popular, ex-
tremely good and they are very near
the artisan. The artisan today is in
such a pitiable position that he is
neither in the town nor in the vilinge.
He is leaving the village and he does
not know how he will be absorbed
in the towns; he does not know hrw
and where he will get settled. We
have also used the words “Industrial

Estates”. We have sixty of them
but not one is a rural indnstrial
estate. We have got an Industrial

Estate in Delhi and we are putting
another, a double Industrial Estate
for Delhi. I cannot understand it at
all. It passes my wits to have these
Industrial Estates in big towns al-

most to invite people to come o
towns and live there. Tt is almost an
invitation to come over here for

“There is plenty of work here”. We
can easily have at least 300 Industrial
Estates at the district level. The
small-scale industries are very popu-
lar, run by hand or power, run by
the public or through co-operation or
by the private sector. They are ex-
tremely popular and wheraver I
went, I found small-scale industiries
prospering, flourishing and yet the
provision for them is so miserly, so
stingy that I think Government should
almost be ashamed of it. Sir, these
terms which are very good have not
much left in them. We accept them
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do not make enough provision for
them in the Plan.

If you can give me five
more . . .

minuies

Mr. CHAIRMAN: You had five
minutes more. Instead of fifleen
minutes, you had twenty minutes.

The question was proposed.

Suri  BHUPESH GUPTA  (West
Bengal): Mr. Chairman, I rise to sup-
port this Resolution becauss Lhis
matter has to be considered aad re-
considered as planning goes on.
Right at the beginning I must say
that this village industry, despite all
brave talk on the part of the Plan-
ning Commission and the Govern-
ment, has been given a back seat by
the Planning Commission and I think
a lot has to be done in order to re-
orientate the entire approach with
regard to village industries. I gene-
rally agree with much of what has
been said by the two speakers who
have preceded me and T shouid like
to add, a few suggestinns to what
they have said.

Now, even when we were fighting
the British, one of the indictments
against the British rule was that it
led to the ruination of our village
and cottage industries.  This criti-
cism was absolutely jusiified and the
meaning of it wag not fully seen at
that time perhaps as 1t is seen today
after independence. We have em-
barked on a policy of industrialisa-
tion of the country bur in an under-
developed economy like ours where
we have got nearly 82 per cent. or a
little more of the population living
in the villages, you cannot have
rapid industrialisation merely by
starting heavy industries or even
medium industries in the urban areas
and towns, whether they be in the
public sector or in the private sector.
They are, of course, important, and
the development of such industries
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must be on a far bigger scale. That
1s what we stand for but at the same
time we must embark on a policy of
industrialisation of the rural areas to-
day. There was a time when capita-
list economists almost took it for grant-
ed that with the development of capi-
talism rural industries must go angd in
fact in Europe in the beginning of the
20th century we saw 1in Germany and
other places many small-scale and vil-
lage industries going out of existence
as capitalism grew. Monopoly capitai~-
ism which is growing in our country
also has a tendency to crush the small
and medium industries, let alone vil-
lage industries. The moment rural
economy is drawn into the orbit of
capitalistic market the tendency is
there, and the laws operate, for the
decline of the rural industries of the
type that exist. Now, this process is
there in our country; artificially we are
trying to maintain some, Therefore
the very first thing that we must
realise 1s that we need a basic orienta-
tion in the policy and that the deve-
lopment of rural industry is an integ-
ral part of the industrialisation of the
country and for the general develop-
ment of our underdeveloped economy.
In the rural areas today you have
nearly 3% million new job-seekers
every year. According to the statis-
tics worked out by the Indian Statisti-
cal Institute and also as stated by
Prof. Mahalanobis we find that 53
million people in the countryside today
do not have more than 15 days’ work
in a month; that is to say, for haif of
the month they remain idle because
there are no employment opportuni-
ties. Then we find every year people
becoming unemployed in the courdry-
side and that swells the number of un-
employed in the country as a whols.
How are we going to face this situa-
tion? Now, rural industry must be
viewed from the larger angle of indus-
trialisation -of the country from the
point of its employment potentialities,
and also from the point of view of
raising the standard of living in the
country. Yesterday here the Prime
Minister was saying that unless agri-
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culture looked up, national income
would not go up stil] higher and
the standard of living would

not go up. I entirely agree but
then in the rural sector of our economy
we must develop simultaneously the
other sector that is called the rursal in-
dustrial sector for promoting rural in-
dustries on a larger scale. That is not
being done.

The First Plan took a step-motherly:
attitude towards it. At that time they
did not understand what planning was.
There was a Planning Commission but
it had not yet found its feet. Wnaen
we came to the Second Plan we had.
the Plan Frame issued by Prof. Maha
lanobis, Member of the Planning Com-
mission and Statistical Adviser to the
Central Cabinet, who said that Rs. 400
crores should be allocated to the vii-
lage and small industries and that con-
sumer goods should as far as possible
come from the village and small in-
dustries. We thought it was a very
good suggestion. I participated in the
discussions and we  wholeheartedly
supported that proposal at that time.
What happened then? There was a
cut by 50 per cent. The allocation
was reduced to Rs. 200 crores and
now we see that only Rs. 180 crores
out of that Rs. 200 crores had been
spent. A sum of Rs. 20 crores nad
not been spent. I am taking the en-
tire sector here and the Planning
Commission has not given any ex-
planation as to why it has been so.
But we know the explanation and
that is, they do not take special care
to see that the money is spent. They
are so pre-occupied with helping the
private sector big industries, big
monopolists and so on that they have
little time and energy left for pay-
ing attention to the rural industries.
We see our Ministers participating in
the centenary celebrations of the Birlg
family but we never see the same
Ministers going to the villages and
participating in the centenary or simi-
lar functions of the rural industries
of our country. That sums up the

, entire attitude. But why should it
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tbe so? That has to be looked into.
The Jaya Prakash Narayan Report
has given some ideas. But there are
s0 many Reports. There is no dearth

«of Reports. I think if you pile up
all the Reports here it will look
something like a mountam. The

gentlemen of the Treasury Benches
‘have beepn sitting over them all these
years. The Planning Commission
ts fond of producing Reports but pay-
.ing very little attentjon to the muny
-good things that are said in these
Reports, It has a dogmatic and pre-
conceived idea about planning. Once
it decides on certain things it goes
ahead. 1 know it. I participated
even in this Committee which the
Prime Minister formed in order to
advise the Planning Commission. He
‘was the Chairman of that Committee.
It was a small Committee and he
agreed with us that village and small
industries had an important part to
-play. Almost many of the things that
have been said here, he also said
but when the Report of the Planning
‘Commission came in the shape of the
Draft Third Five Year Plan we found
that the approach wags essentially the
same There has been undoubtedly
some quantitative addition by way of
a little greater allocation and that is
understandable because the size of
the Plan itself has gone up but if
you look at it from the point of view
of proportion, it is more or less the
same. Therefore the approach is the
same; only the size has become a
little bigger and therefore a little
more money has gone to the village
and small industries. That is about
all as far as they are concerned.

Now I found in our country—angd I
‘have gone round during the elections,
visited 13 States or so, and seen many
places including Centrally adminis-
‘tered areas—and we heard com-
-plaints that these industries were not
getting help. The artisans are not
only not taken care of but they are
sent to their doom by this Govern-
nent in many places. In Murshida-
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bad which is known for its silk in-
dustry, the whole industry suffers
and I found that in the South also
many fine handloom industries which
should be nursed by the Government
and developed with all the attention
and care are allowed to go out of exist-
ence. Such is the position. There-
fore it needs a serious re-thinking op
the part of the Commission as to how
we can set about this task. It is not
just a question of supplementing
something. It is a question of deve.
l:ping a vitali‘y dynamic sector in our
economic life in the country-side be-
cause we cannot envisage a situation
where industries will be developing
only in the towns and the problem
will be solved. Bigger industries and
certain other medium industries will
certainly develop and should deveiop
in the towns, At the same time
small industries through co-opera-
tives, State sector, individual enter-
prise and through artisans should
also develop in the countryside. This
is how we can step up the rate
of industrial progress of the coun-
try. Otherwise, we cannot do so.
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These industries can cater to the
consumers’ needs to considerable
extent relaxing our pressure on im-
ports and also helping the development
cf certain vital industries, apant from
providing employment. The employ-
ment question is very important. Now,
at the time of the last general elec-
tions, the gentlemen of the Congress
Party issued a manifesto written by
Prime Minister Nehru in which they
have said on page 11 of the mmani-
festo that unemployment would be
reduced in the course of the next five
vears. At that time it was 53 lakhs.
Now, when they went to the third
general elections the unemployment
has gone up to 90 lakhs and we are
told by the Planning Commission
now that in the course of this Five
Year Plan it would have gone up
to nearly 12 millions, This iIs what
we are told and then we are
told, pie in the sky, that unemploy-
ment will go some day. Now, this
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is the general approach of the Gov-
ernment. The promise wag reduction
of unemployment, performance is
doubling of unemployment and then
trebling in another five years. But
some day if we all survive, then we
ghall be living in a land-well, I do
not know under whose blessings—
without unemplovment. This is what
we are told. How can you solve un-
employment in a country like ours
unless and until you have village and
cottage industries developing on a
gigantic scale? It is not a question of
doling out some funds here and
there. This is the approach of
the Planning Commission. The Plan-
ning Commission’s approach is one of
doling out some funds here and there
creating an impression in the country
that they like the small industries
and so on, It is the most miserable
approach that the Planning Com-
mission can take on a subject of so
vital significance and importance to
the life of the nation. This is what
1 say. Where is the scheme fcr start-
ing village industries and maintaing
those that are there? Marketing, if
you look at it, is not available to the
existing industries. Credit is not avail-
able to many of the existing indus-
tries. Ag far as starting new ones
in concerned, it is an extremely diffi-
cult task for even small artisans and
others, co-operatives or otherwise,
io get the sanction or assistance from
the Government in order to start cer-
tain village industries. No, that is not
given. They have to knock at the
doors of the bureaucrats. And shortly
in India, I do not know whether the
Ministers will be more or bureau-
crats will be more at the rate at
which both are proliferating in the
Government. Then, you do not get
anything. I know of many cases
whera people have gone there and
got nothing from them and
they have given wup the job as
logt. Such is the position. Therefore,
we are nowhere. Where 1is the
scheme? No scheme at all. Therefore,
I would ask the hon. Members
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opposite to become a little strong in
criticism as far as this issue is con-
cerned. It is a vital issue and T
think that the Planning Commission
should be tolg sharply, pointedly,
plainly that we disapprove of the
manner in which they have set about
this task of developing our rural and
village industries where millions of
people are involved. That should be
made clear.

Take the agricultural labour. The
Commission’s Report has come out
Previously agricultural labour was
unemployed for 82 days in the yesr.
After the advance of socjalism of their
brand, according to the Report of the
Second Agricultural Labour Com-
mission, they are unemployed for 110
days in the year. Chilg labour has
grown and their indebtedness has also
grown. Such is the picture today, not
according to any communist pro-
paganda, but right according to the
reports given by the Government. This
is the position. The latest we have got
is the Report of the Second Agricul-
tural Labour Commission, This Re-
port gives a very sorry picture of the
countryside in our country, whereas
our Ministers are fond of discovering
revolutions there. Now, one of the
reasons why it is so is the neglect on
the part of the Planning Commission
and the Government of our village
industries. We have got industrious
people there who have imbibed a lot
of skill anq are skilled people. Tt is
not as if we are starting on a clean
slate, as if we have to build it up. We
have got a good tradition of village
industries in our country, but there is
no leadership, there is no resource
to tap this into proper productive
activity. Therefore, it is important to
draw up a scheme under which these
industries can be started through co-
operatives, by individual artisans and
so on, by rendering them assistance.
1 do not know why the State Govern-
ments themselves should not be in a
position to start some industries there
in crder to provide employment. I am
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not going into industrial estates and
so on, but it should be possible for
them to have a clear-cut scheme for
starting, under the aegis of the State or
other public or semi-public institu-
tions, industries in the countryside.
Money should be available to these en-
terprises and so on. That is how the
scheme should be cdeveloped. Now,
the Planning Commission does not
listen to us. I tell you only three Plans
are there, I participated in the dis-
cussions of all the three Plans and we
broke our heads against the stony
walls of the Planning Commission
simply to impress upon them that they
should render greater assistance to
village industries, pay more attention
to their development and make this
rural industrialisation a vital part of
the general industrialisation of the
country. They have not listened at
all.

Therefore, I think this question has
to be discussed and I would like ihis
House to give a unanimous opinion
that we are not satisfied with the man-
ner in which the Planning Commission
hag set about this task. I do not
know how we can influence this Gov-

ernment. They have got their parlia-
mentary party meetings. Well, they
can put pressure on their Prime

Minister. We are leaders of our party.
All the rank ang file of our party put
pressure on us and tell us that we
should put more pressure, We do not
like the way you are supportings it.
Why cannot you get up in your party
meetings and put pressure on the
Prime Minister or whoever it is and
say that you are not satisfied with the
manner in which you are helping the
Planning Commission in handling the
problem of village industries? There
should be consultations anq discus-
sions with a view to bringing about
the requisite orientation and approach
in the matter of planning the deve-
lopment, on a far larger scale, of the
rural and village
country.

[RAJYA SABHA]
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With these words, I fully support
; the Resolution and I am grateful to-
the hon. Member who has brought it
forward for discussion in this House.

SRt ARJUN ARORA (Uttar Pra-
desh): Mr. Chairman, I support the
Resolution moved by my hon. friend,
Shri Chavda. Village industries are
a very important sector of our na-
tional economy. As a matter of fact,.
one could say they are the most vital
sector in the national economy of
India. The Resolution is carefully
worded and it pointedly draws our
attention to the fact that the talent
and time of the village folk is not
properly utilised. A well-known fact
is that our agriculturist works in the
fields only for about 80 to 90 days
in the year. He does not know what
to do the rest of the time. If we
could make some arrangements to
make use of his time and talent, when
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, he is not engaged in agricultural pro-

duction, our national wealth will
grow by leaps and bounds. It was
with a view to doing that that the
Father of the Nation started the great
movement of khadi, which many in
the country misunderstood. It was
mainly with a view to utilising the
time and talent of the village people
that the movement was started.

12 NoonN

Now though we have been free for
more than fourteen years, the condition
of the village industrieg is what it was
under the alien rule. The task of
promoting khadi and village indus-
tries has been entrusted to a Commis-
sion which is headed by well-known
people. What I find is that the Khadi
and Village Industries Commission is
more active in fashionable quarters
than in villages. You find the Com-
mission opening luxurious shops in
big cities and paying a high rent. You
do not find it active in the villages.

Surt BHUPESH GUPTA: Their
customers are generally Princes.

Surt ARJUN ARORA: Their custo-
mers are Princes and men like Mr.
Bhupesh Gupta. All the same the fact
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that a Khadi Bhavan is opened in the
fashionable Cannaught Place or in the
fashionable Fort area of Bombay
does not seem to help the village
people. 'The production of khadi in
the country is not growing. The
production of village industries in the
country is not growing. As a matter
of fact what is happening is that the
-village people themselves come to the
cities for buying things produced in
-factories which they normally, till
some time back, produced in their
own villages through their dwn toil.
‘So, instead of enriching the village
economy, we are responsible for a
state of affairs in which the wealth
-produce in the villages is drawn to
the cities, That is a very unhappy
state of affairs. and it is time that a
Resolution like this was accepted by
-the Government and acted upon.

Sir. T have some information about
-what is being done in the matter ot
electrification in the States. If
we are keen on developing village
industries, if we are keen on develop-
ing small-scale industries in the rural
-areas, we should ensure that electric
power is available to the villages in
rural area at a low rate. What is
happening is that electricity rates in
the cities are much cheaper, and if
you want to instal even a small-scale
industry in a rural area, firstly, electric
energy is not available, and if some-
thing is done according to the much
publicised rural electrification plan,
what yvou find is that the rates are
very high. In U. P, for example,
electric energy is available at cheap
rates in cities like Lucknow and
Kanpur. but in the rural areas the
normal rate is nine annas per unit,
about four times of what it fis in big
«cities. Now that is not giving en-
couragement to the rurail industries.
“That is not giving help to the rural
people to make use of their time and
talent. The Prime Minister said yes-
terday that electricity and steel are
the two prime factors of industrialisa-
‘tion. He was very correct in saying so.
I feel that electricity is even more im-

[ 16 MARCH 1962 ]

to formulate
programme of rural
industrialisation

492

portant than steel in many ways, be-
cause without electricily no industry
can run. But in the rural areas there
is no generation, no distribution of
electricity. Our big hydel plants are
got ready, and almost the enlire
energy available is given to cities and
big industries. A substantial portion

of it should be reserved for
rural areas. In U.p, for
example, a large number of tube-

wells have been sunk, but they have
not been commissioned Dbecause the
electric energy to drive them is not
available. When the tubewells sunk
by the Government itself at a huge
cost in the rural areas of Eastern U.P.
are not commissioned because of lack
of electric energy, it is mid-summer

night’s dream +to hope that village
industries will develop. How can a
poor villager utilise his talent, of

which there is plenty available, in in-
dustrialising his area unless electri-
city is made available at cheap rates?
That is not being done. It is a matter
of great disappointment that what-
ever was provided for village indus-
tries in the Second Plan was not spent
In a way it is correct because what we
find is that much of the money which
is supposed to be spent on village in-
dustries is spent on running offices in
the cities designed to promwote village
industries. So, if that is not done. fit
is a good saving, but what should have
been done was to utilise the planned
expenses in the rural areas themselves.
It is a great pity that it has not been
done. The standard of living of the
people will not improve unless that is
done, and 1 therefore support this Re-
solution.

Surt N. SRI RAMA REDDY (My-
sore): Mr. Chairman, I am very happy
to rise to support the Resolution mov-
ed bv my hon. friend and neighbour
Mr. Chavda. I had also given notice of
a Resolution of a similar kind, and
therefore it is all the more proper that
I should speak a few words in support
of this Resolution, and I thank you for
giving me this opportunity.

Sir, the primary objective of any
Government is said tobe to create or to
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provide to the large masses of fits
people opportunities to lead a good
life, and it is all the more so in the
case of our democratic Government, 1f
this is the premise that we have to
c:ncede to the Government, the Gov-
ernment must necessarily undertake
a large-scale economic activity which
in the modern times every Govern-~
ment has been doing.

Now, Sir, Free India after the ad-
vent of independence has to its credit
the distinction of having planned two
Plans, and it 1s proposed to launch
the Third Plan right from the 1st of
April. In the last two Plans much has
been done, and much has not been
done also.

Surt BHUPESH GUPTA: How can
it be that much has been done and
much has not been done also?

Surr N. SRI RAMA REDDY: Both :

the things are possible because the
magnitude of the problem is so great,
is so Himalayan, that however much
you do still much more remains to be
done. That is the problem. Therefore,
Sir, the Resolution before the House
is very specific. It is not the intention
of this Resolution to propose the
methods or the measures that should
be undertaken for a comprehensive
and integrated programme of rural
industrialisation. But for the purpose
ot this Resolution it is absolutely ne-
cessary to assess the quantum of em-
ployment or the unemployment that
is prevailing in the countryside today.
For this purpose our national economy
can be classified under two heads:
industrial economy and rural ccono-
my. The rural economy involves a far
larger number of people than the in-
dustrial economy.

As has been pointed out by the
Mover, it is nearly 823 per cent;
82.3 per cent. of the entire population
of the country is involved in this
rural economy. I do not knocw whe-
ther the Planning Commission or any-
body else has worked out the actual
figures for the quantum of unemploy-~
ment tha' is fcund in the rural popu-
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lation. From the Second Report of
the Agricultural Labour Enquiry
Committee, it is quite possible to
draw broad conclusions and from this
Report I have attempted to work out
the quantum of unemployment that
is available in the rura!l parts. Accord-
ing to this Report which has been
written in the year 1956, the total
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i population of the country was 357 mil-

lions out of which the rural popula‘ion
was 294 millions which works out to
827 per cent. of the population. Out of
the rural population of 284 millions,
240 million people were agriculturists
depending upon agriculiure directly or
indirectly. The percentage of the popu-
lation which is dependent directly or
indirectly upon agriculture works out
to 81.5 per cent. Therefore, in the
rural economy there is hardly 1.2 per
cent. of the population which does
not depend directly or indirectly on
agriculture. Therefore, a vast number-
of people, almost 815 per cent. de-
pend upon agriculture. Let us see how
far this 81'5 per c-nt of pcople are
usefully employed or are not empioy-
ed. Once again, it has to be seen from:
this Report that of the entire popula-
tion depending nupon agriculture,
owner-cultivators and tenants are 193
millions including their dependants,
and agricultural labourers are nearly
43 millions.

From this Report it is quite possible:
also to work out the number of days
on which each category of these people
is employed or is unemployed. It is
said that the land-owners and the
tenants are hardly employed for 50
ver cent. of the days in a year, that
is they are employed for only six
months in a year. The actual labour
force out of these 193 millions
is said to be 80 million people. These
80 million people have work, on the:
basis of this computation, only for
six months in a year. For six months.
they are forced to be unemployed. It
can be seen that 40 million people—-
land-owners and tenants—are unem-.
ployed throughout the year This is
the figure for the tenants gnd the
land-owning classes only. There arer
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other classes of people called the
agricultural labourers whose number
is 43 millions, according to this Re-
port, and precise 1nformation with
regard to how many days they are
employed or unemployed is available
from this Report. It can be seen
that in this category there are both
men and women. There are 24 mil-
lion adult men agricultural labourers
who are employed only for 221 days

in a year. That means to say that
they are unemployed for 144 days.
Similarly, the number of women

labourers comes to about 19 millions
and they are employed only for 168
days in a year and for another 197 days
they are unemployed. Therefore, put-
ting all these together—40 million
people from the agricultural labour
force of tenants and the land-owning
class, 24 million from the agricultu-
ral labour force (men) and 19 mil-
lion from the agricultural labour
force (women)—all these things put
together, it would work out like this.
How many working days are lost by
the labour force of the country? It
is a figure which i5 colossal. I do
not know if the Planning Commis-
sion has done this job or not. But
anyway I have attempted to do it
and if I have shown to this House
what a colossal problem this is, then
I think T will have done my dutv.
Now, Sir, under the section ‘Adult
men agricultural labourers’, on the
basis of the idle 144 days in 3 vear,
the figure works out to 3,462 million
days. Under the category of women,
3,722 million days are lost, and under
the category of land-owning and
tenant classes, 14,600 million work-
ing days are lost. Thus, all these
three categories put together, work
out to 21,784 million working days
lost. If these figures are converted
intc men or women days lost, in
terms of men and women, it works
out-—at the rate of 365 days in a
yvear, of course—that 60 million peo-
ple are unemploved throughout the
year in the agricultural sector. This
is the colossal figure which we arrive
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. at by basing our calculations on the

Second Report of the Agricultural
| Labour Enquiry Committee. Sixty
| million people are unemployed

throughout the year in this country

in the rural gector only. This is
where we arrive at.
Dr. A. SUBBA RAO (Kerala):

What i3z the total population?

Surr N. SRI RAMA REDDY: Ac--
cording to this Report, 357 millions.

So, Sir, we have not been able to"
provide against this colossal amount
of unemployment that is found in
the rural sector. Can we say that
we ever are going to reach a stage
which is properly called the self-
sustaining economic growth or self-
generating economic growth? When
are we going to reach that? I sup-
pose not in the near future. I do not
know how many Plans we have to
work out. But all the same, we are
chased by another problem, the pro-
blem of population. The problem of
the unemployed labour in the coun-
try is chasing this employment creat-
ing process. One is chasing the
other and the employment creating
potential is overtaken largely by the
unemployment force that is coming
into existence year after year. I
do not know whether at this rate
these two things can meet at all at
any time or at any place. This is
the situation. As against this, from-
the Third Five Year Plan Report we-
find what is the employment poten-
tial that is created in the agricultu-
ral sector. Sir, it is said that it can
be done through intensive agricul-
ture, that is due to irrigation, soil’
conservation, flood control, land re-
clamation, settlement of the landless

workers, drainage schemes, etc.
Out of the important agricul-
tural schemes that have been

undertaken in their entire capacity,
the employment potential is estimat-
ed to be 35 millions. It is just a
drop in the ocean. And not only
that. There are what are called the
village and the small-scale industries
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which are expected to provide em-
ployment only to nine lakhs. Let as
be generous. Let us convert it into
.one million. Even then, it is 4.5 mil-
lions, as agamnst the unemployment
that is found, which is to the extent
of 60 millions. Even if the entire
targets in the Third Five Year
-Plan are achieved, we are only still
.chased. We are probably not even
neutralising the position. That is to
.say, the extra men that come into the
labour force year after year are said
‘to be 45 or 5 millions 5 year. So,
.at this rate I should think that we
.are nowhere near the problem. It is
this enormity of the problem, Sir,
that made me to be one of the sup-
porters of this Resolution. Whether
at all we are going to solve this pro-
blem, this is the thing that is troubl-
ing the entire country. If this is
true, let it be investigated; let this
problem be gone into very thorough-
ly. I am not satisfieq with the Re-
solution; I do not know if there is
time to move any amendments, but
it ought to have been in a better
form. This committee or commis-
sion or high-powered commission—
whatever it was—should have includ-
‘ed the Members of Parliament who
are responsible to the people of this
countryy It should have also in it
economists, great economists, without
whose help probably we will not be
able to assess the problem very cor-
rectly, ang also engineers and indus-
{rialists. It must be comprehensive,
integrated. I am very happy profes-
sor Malkani has given these words to
me, Now if it is to be a compre-
‘hensive one, if it is to be an integrat-
ed one, the commission should con-
sist of not only Members of Parlia-
ment of this House as well as the
other House, but also the eminent
economists, the eminent agricultur-
ists, the eminent industrialists, the
eminent engineers; this should be a
body of that kind, and the problem
must be gone into very thoroughly
-and very satisfactorily. What mea-
sures should be suggested, let us
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leave it to the commission, and pro-
bably the scope of discussion should
be limiteq to making out a case for
bringing into existence a commis-
sion—a high-powered commission, if
necessary—of this magnitude. The
solution might lie in so many differ-
ent directions, but solution must be
found; it has got to be done. It is
not probably in this House that we
are going to decide what the solu-
tion should be. The commission to
which we are entrusting this pro-
blem will not only investigate
the magnitude of the pro-
blem but also propose the measures
and the time, In the matter of time,
Sir, yesterday, our illustrious Prime
Minister was saying that the essence
of the matter was time, how quick
we go, how quick we solve the pro-
blem; otherwise we will be over-
taken and we will get lost. There-
fore, Sir, this commission or com-
mittee or whatever it might be cal-
led must be brought into being. I
am sure the Government will accept
the suggestion that has been made
by this House today or is going to be
accepted by this House today, and
will bring into existence a commis-
sion of this kind, not only for their
sake but for the sake of this country.
We are not going to solve this pro-
blem by patchy types of approaches.
1 am sure, so far as the rural sector
is concerned, the approach has been
very patchy, half-hearted; it has
not been totally employed at all.

Very recently, Sir—to quote fo
you only one small instance—I was
in a place called Madhugiri. I was
sitting in my friend’s house At that
time, a person with a bundle of fire-
wood on his head and bare-bodied
came to that house and offered to
sell that bundle of firewood to the
landlord—I mean to the owner of
tha+ house. The house-owner said:
“T do not want: get away.”

Mgr. CHATRMAN: Mr. Rama Reddy,
your time is up.

Surr N. SRI RAMA REDDY: Only
one word, just one illustration of the
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condition prevailing in our rural
economy to which I was a witness
very recently, I want to bring to the
notice of this House.

As I was saying, Sir, a man, almost
bare-bodieq and with a big bundle
of firewood on his heag came to my
friend’s house I had the honour to
visit and offered to sell that bundie
of firewood to the house-owner. And
he callously spoke, as if nothing had
happened—for me it meant a differ~
ent thing: it was a tragic story. A
man goes to the forests, bring a
bundle of sticks and offers it for sale
for the use of the house-owner, not
for the use of the man, and the
Thouse-owner says: “I do not want it;
g0.” The man was sweating. Where
would he go? Ang then he went to
the next house where also the same
thing was said and with the same
Teply from three or four houses he
was turneq out, Is this the sort of
thing that should happen in a welfare
State of which I should be ashamed?
1 should think that every able-bodied
man must be found employment, and
it is the duty of the Government,
and if it does not do it, it has failed
in its duty.

Thank you very much.

KUMARI SHANTA VASISHT
(Delhi); Mr. Chairman  Sir, I rice to
support this Resolution and I feel very
strongly that if we really want to usher
in a socialistic pattern of society and
want to raise the standard of living of
the vast masses of our people, we must
industrialise the rural areas, so
the rural pooulation gets a batter desl
‘We have emphsasised a good deal on
the ¢ ndition of our rural peovle, on
what thev need and how we want to
help them. The Community Dovelop-
ment programme has gone a certain
wav: in some respects it has gone a
Tong wav to imvrove the condition in
the villages. Yet, there is a Int that
s*11 remaing to» be done. We have
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extensively given services in the vil=
lages. The main emphasis of the Gov-
ernment has been that the rural areas
should come up, that their standard of
living should go up, and this has also
been the manifesto of the party in
power—the Congress Party—that the
socialistic pattern should beccme a
reality, that there should be social
justice, that there should be economic
equality amongst all the people
India, and so on. But even now the
condition in the rural areas is n't as
satistactory as we would like it to be.
Industries should be there to use np
the spare time of the people. After
all, even in the cities, spare time is
sometimes just wasted away, but more
than the use of their Spare time in
the villages their economic c:>ndition
should improve. As you are aware,
Sir, our country is visited by flzods,
famines and such other calamities al-
most every year. Certain parts of India
face such misfortunes and calamities,
and year after year, almost all these
years some parts of India had to face
this problem, with the result that even
the improvements that we had been
able to make by the Community
Development programme could not
be successful because of the havocs
that were being wrought in sime
parts of the c-untrv. You also are
aware, Sir, that all these years, every
time the Government also has been
distributing gramns and such other
things in the parts which have been
flood-affected and equally affected
otherwise. ‘

Recently, Sir, I met some voung
people from the rural areas. and one
of them was a young pers-n. a young
gentleman, dejected. and he said:
“All our crops have failed. Now we
are ea“ing the graimns of the Congress
—he meant the Congress Raj, I sun-
pose, But that was a very sad thing
to hear, and I think. for the peiple
of the villages, for the entire area of
villages, to feel that they are eating
the grains of ‘he Congress Rai or
whatever party they meant, is against
their self-respect and their digmty;
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that people, who are normally hard-
working and want to earn thejr live-
lihood and want to live with their
self-respect, sh-uld have to depend on
these doles is really against the self-
respect of such people, that they
should suddenly become absolutely
helpless and destitute and have to
depend on Government charity or
Government relief for their mainte-
nance and daily bread. This has hap-

pened in vast areas. Even in the
Punjab, the Governmenmt distributed
grains; in Delhi they distributed
grains. This has been done, I am

sure, in Bihar and cther parts also.
This is almost a yearly occurrence,
but it damages the self-respect of our
people very badly; it breaks their
spirit also, and I may humbly say
that this, some of it, can be avoided.
‘Some of the calamities are nature-
made, but others are man-made. For
example, the drains have not been
cleared f r the last 7, 8 and 10 years
in various parts of the Punjab, and I
suppose in other parts of India also.
If these drains could be cleared, then
some of the waters could flow away;
it can be channelled properly, in
which case the floods and the water-
lcgging would not be there, and these
calamities could be reduced in their
intensity and in their effect, and
thereby the poverty that comes to
these areas could also be reduced.

So my submission is that, whereas
we speak g0 much about raising their
standard of living, unfortunately we
do not take those steps which are
within our means, which are within
our budgets, which are very small
minor things that can be done—like
clearing the drains in certain areas, or
such other things like controlling cer-
tain small rivers and rivulets. I am
not talking about big river projects
here, bu* some ¢f the smaller rivers

can be somewhat conirolled and
managed. Even that sometimes is
neglected, because the machinery
moves so slow. If the machinery

would look upon this piece of job as
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an urgent matter, then matters will
impr.ve. Also, to make up for such
situations, to make up for the poverty
that exists in these areas, to make up
for the very low income which is
because of the poor agricultural pro-
duce, we have, as of need, to have
industrialisati-n in our rural areas.
Even the well-to-do people in the
rural areas do not earn as much as
the lowest{ income group in the urban
areas. I think a chaprasi or a clerk
in cities is a better off person than
even a medium class zamindar in our
rural areas, He has 30 acres of land
which really gets fragmented again
and again due to children inheriting
and becoming partners and so on.
That 30 acres of land, within five, ten
or fifteen years, when it goes down
to the children gets again fragmented
and the income becomes very low.
Even as a matter of economic neces-
sity there is no choice except 1o have
vast, extensive industrialisation to
supplement their incemes, to improve
their incomes.

Sir, when the lands are fragmented
again and again, the ordinary, poor
peasant or proprietor gets a very
bad deal. If water-logging is there,
he is practically starvihg. Many peo-
ple in the villages, who had lovely
houses, pucca brick houses in the
villages which had schools, dispen-
saries and pavements and other faci-
lities, told me—they were well-to-do
vil'lage people—that they were starv-
ing, their crops had failed year after
year and they had not a single grain
in their house. “Tell us how we
should thank the Government”, they
said, “How can we be grateful to
the Government? We are reallv
starving”, they added. They were all
well-to-do people, supposed to be
woll-to-do people of the villages.
Therefore, Sir, when we see their con-
dition as bad as that, in certain parts
cnly, we have no chote excent ¢o
think that something more drastie
needs to be done to see *hat they do
not depend only on rains and such



Appointment of
Parliamentary Committee

503

other things for their livelihood and
to have their two meals a day.

I definitely agree that the condi-
tions, not only in the urban areas but
also in the rural areas, have definitely
improved. There is very much im-
provement in their health and living,
in their food, in what th_y ca!, how
much they eat and se on due ty the
facilities cffered by the Government.
But the fact remains that in spite of
this there is tremendous amount cof
poverty and there is this living which
is a sory of living on the marginal
level and that they ecan soon become
destitutes and praclically starving
though thev look relatively well-cff
and so on.

Even a weli-to-do zamindar, wie-
ther you call him a zamindar or an
ordinary peasant because he has not
much of zamindari, with 15 acres, 20
acres or 30 acres of land, barely gets
two square meals a day. He lives in
very, very meagre and humble cir-
cumstances. It does not give him
anything more. An Assistant in the
cities is better than a zamindar who
has 20 acres or 30 acres of land. Those
landiords who have hundreds of acres
of land, where they make orchards or
have co-cperative farming etc, are
very well-off. They can be compared
to our big business peopie in Delhi
and other big cities but the ordinary
landlord or zamindar is very badly
off. Therefore, it 18 very essential
that the vast masses of our peaiple
who are living in great poverty,
almost on margmal level, must be
assured of a good living, I should say,
otherwise this transfer of populati:n
fr-m the rural areas to the urban
areas will continue. It will always
drain our resources in the urban
areas. It will go on creating slums
and such other things on which Prof.
Malkani just now put some light.

Furthermore, I may say that we
have wanted them to improve their
conditi:ns by village industries and
by khadi. Khadi does not give them

[ 18 MARC] 1962 )
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even a rupee or eight annas a day
whereas the minimum wages in Delhi
are Rs. 1-12, Rs. 2 or Rs. 2-8 depend-
g on various types of jobs. There-
fore, they are not able to earn even
the minimum that is ordinarily avail-
able ta an unskilled labourer. So,
this khadi and small village indus-
iries dg not work.

504

Coming to co-operatives, we have
co-operative societies which exist
only in name. Some of them ara g od
and effective but most of them are on
paver and only in regis'ration offizes;
thev do not work. Sir, co-operative
movement will succeed when there is
education, when people know how to
run their affairs, how {o keep their
accounts, how to distribute theic
shares. There is tremendous lack of
education. After all, how much pri-
mary education is there? Whatever
primary education is there, thal dces
not make them fit to keep their
accounts. They are so insecure and
so much afraid of new things also
that they feel that if there is a co-
operative society, somebody will take
away their share and they will be Ieft
helpless.

SHRIMATI T. NALLAMUTHU
RAMAMURTI (Madras): That is not
correct. In rural areas, they kesp

their accounts very well. Apart from
primary education, elders had kept
their accounts in a perfect manner
away from all that literacy and pri-
mary education could give.

Kumart SHANTA VASISHT: Yes.
1 agree with my friend that they do
manage

SHRIMATI T. NALLAMUTHU
RAMAMURTI: I would challenge any
hon. Member on this issue. The Mira-
sudar Iandl rd, and more than him,
his wife kn~ws better 1o keep accounts
of finance, of profit and loss in the
yield of crops, streich of the country,
areas of the field, yield of the crops,
measurements of paddy that is being
produced and so on. Simply because
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we are living in a ‘Literacy drive age’,
let us not measure the genius, the
wisdom of our rural people by the
yard-stick of an instrument—literacy.

Mr. CHAIRMAN: Not a speech,

SHRIMATI T. NALLAMUTHU
RAMAMURTI: Living in times whers
literacy hag become essential, let us
not, however, look down upon the
traditional genius of our rural people
to reckon and calculate in an expert
manner that comes from experience.

[Tee Vice-CHAIRMAN (SHRT M. P.
BrarcavA) in the Chair]

Kumart SHANTA VASISHT: 1
agree with my friend that our village
people are very clever and they
manage their accounts very well. But
what I am trying to say is this. Co-
operatives do not succeed becauce
there party politics or disagreement
develops, and because of party frie-
tions which develop in these villages
or in these co-operative s-cieties some
of the industries that could be run by
them do not succeed very we'l
Actually it brings about quarrels in
the village or a tremendous amount
of friction whereby our eff-rts in e¢o-
operative societies and village indus-

tries or small industries also fail
because of these difficulties. Had they
been very well educated, say, gra-

duates or otherwise, they might be
able at least not to fight on account
of these financial matters. They may
have other disagreements but the
money matters could be handled more
efficiently, carefully and properly,

Sometimes, I have also known lsrge
numbers of our village people sud-
denly being sent to courts of law to
face a certain enquiry or for failing
to return certain loans which they d'd
not know how to re‘urn. Thev have

no business arrangements. They do
not know that to do having set up
various types of =mall industries.

Suppose it does not work, they do not
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know how to make it a paying propo-
sition. It is not easy to set up a small
industry and make it pay. There also
our village people have suffered
because they do not know how to
make it a paying proposition and that
has created more frictions amongst
themselves. When they incur loss:s,
they are not like business people who
can make up these Ilosses by long-
term investments whereby it will
begin to pay in due course, Unlike
business people, once they invest they
want return af‘er six montHs or a year
or at the most iwo years, If there is
a year when they fail to make profits,
or incur losses, they feel very bad
about it and, as a result, the entire
co-operative society is some’imes
wrecked because of one loss in one
year. From this point of view also,
I feel that industrialisation ' through
co-operative movement is necessary
but the various handicaps need t> be
removed partly through education,
partlv *hrough training of co-opera-
tive societies and partly by good Gov-
ernment supervision, not necesssrtily
interference, but good supervision
and help and assistance to these syrie.
ties. The fact remains that something
more drastic needs to be done because
the societies cannot help themselves.
Agriculture is not sufficient to rase
their standard of living.

Now, Sir, it seems to me that dis-
parties of income will go after this
industrialisation and the shifting of
industries or *he starting of new -
dustries, say, in the rural areas. 1
would humbly submit one thing to
the hon. Minister that whenever we
ovened colleges in rural areas, u~ban
people went and joined those c-lleges.
When we have Academies etc.......
(Time bell rinas.) Please give me a
few minutes more because mv time
was taken up. When we have Aca-
demies of Engineering and so on in
some towns, outsiders come and flood
‘hem un, Well, that is all richt but
the fact is that these local pe~ple do
not benefit. Now, if we are go'ng lo
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have an industrial estate in a Delhi
rural area, I am not sure that the vil-
lage people will benefit from it. Again
1t will be business people from cities
who will go and buy these lands, and
set up their industries there. And
who will be the beneficiaries from this
industrial estate? Not the rural peo-
ple. I think the benefit should deti-
nitely go to the rural people and not
to outsiders or the e¢ity nconle who
are already business people.

Sir, I also feel that industries should
also be e xtensively started by the
Government itself. The public sector
should take greater part in starting
these rural industrieg because in rura}
areas the conditions are not so satis-
factory. People are not so conscious
of their rights. They are not so asser-
tive either. Therefore, some of the
private concerns do not give justice
to the people; they are not always
fair. Of course, some of them are
very fair but many of them are not.

Therefore, even for the sake of social

justice and social equality and fair-
play to the rural people and to really
help them with a desire for their wel-
fare, I think the Government should
take in their own hands the gquestion
of starting industries in rural areas
and set up an excellent example in
efficiency and fairplay and good deal-
ings so that the rural population real-
ly come to feel the benefit so given
to them, and to really feel that some-
thing tangible and 'more worth-while
hag been done for them. T feel that
the public sector should definitely take
it up and essentially start the indus-
tries in the wvast rural areas so that
even if the private sector goes there,
they know where they compete, and
whom they will compete with and if
they want to compete successfully,
they will have to set up good stan-
dards because if the public sector is
there in those areas, they will per-
force have to set up good standards.
Therefore my humble submission is
that only the public sector should go
to the rural areas and set up indus-
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tries and improve the economic con-
dition of the rural areas. This is most
urgent and no long-range programme
should be drawn up, It is something
which needs to be done immediately
within the next 2 or 3 or 4 or 5 years.
Within five years we should be able
to say that we have accomplished
so much, that we have given employ-
ment to so 'many thousands and thou-
sands of people, that we are produc-
ing so much of goods and we should
be able to say in the next five years
that so much has been achieved, that
we cannot only plan ang think and
work out schemes for the next 5 years
and implement them in 20 years-—by
that delay, people will become despe-
rate-—but we can do something very

508

quickly and expeditiously, so that
this is taken care of immediately.
Thank you.
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S ot =~dop ot W e yay)
ol S KLy gl = yae e
By g e gl aa Ggb aylae
Uty 653 S yreyé ol yRe - e
Uhe pag ¢ oS Loret 040 S
ey &5 alis prine = yan il
Rt i BNl A 2y Kol sy

- Uy Lla

ez 3w g (v o
FIRAR) © TAEarar | & w = g

[ ] Hindi transliteration:
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_R AR A wAA 7 3 A8 AT g B
g ez R AR F fad o e
TTE | S ST IS &, A7
wergx e &, 99F g9 Wia &, 39Hr
feor 7 fwmr oY & 1w IFE) FE-
Id feii gl agrd, sea  gaq
e g, areo @ & @ 8 1 et
Tt e € | fafaeex arge 7 39
T SrERAET GTET A ! T qgT AHT
A TES F FqEW, FEF AT a8
2 & arwr T SRy fea o foeer
feg 7 famnr a8, fosr gard
T faadt 2, s @ guw @
faaay g, O TR E, AT gETE, I
WX g, FHAR [-F9 T Gar gAT
foasr ao<gr X g, 9 F e
THF &2, T qgaEEr g, S qr y
o7 g &, W HAAT F QI N
Ui § @IE | A aagE g,
TQAN L, T AZ 8, T fawer &+ I
IAH! AT I8 ¢ (% 1 agaT ety
foeamit F4 Aist &, TEY Fa9r, =AU,
WL a3 R T@ fawy, |y s
forlt agfaan & g W
& X qF, 9g & AF YAg AW
RAM g, TET &, THAF 7 §, FAAR
g AT H IS TATA BT 7
F AT TF QA ¥ FFAT FAT AT
T qA g0 Gl g 5 gEr § s
FI UL FTS $29< & A1 a8 7 T4&1 A
TI9T T wrar 8 ) &w dfs am DT E
zafad il @ 9% g9 W 9rar 3%
Frgfr gidea g MmN
SR TN qMEE, ad 2, Jg IZ & &
FHT ArFATT av gfar aar & | Sfwa
Y IO FT A @A g &, 4
FgTara fram o qagT =) @ foed
fad gw el A Fr@E a9
# Ffery $T W@ T 99 Tow 9@ @
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AT g7 g T F T 730 F3 &Y AT
T WX SR 3@ fFoag @
qifFadT 1 IO FHRIRK FIR 919
F7T 9 % F TI47 ITT 9 77 747 HfFA
FHIRT 9 F41 AET IAT | F AT ATEar
ffragi Y made ¥ R gew & fF
IqAr 74T FAF /T | Qg4
et g ® eI € | w9 w9 4g
¢ & 99 g8 woW F9TY 9o, frea
TN T, wfey, §FRfa@E, g
T FATUT FA9 qTS FT T qG B
I g fod aa §, @Y @3 9w
WA F fay, vy wrg & fag e
ST F41 AGT Al §, 31 SvEl g
T fFHAl & q&aq o 7 59,
FATE A1 9T I AYE FY @I A7 Ao
femrs 3ar £

52(

" oft e st (fagre) oo
g A& F qifqurde &7 Az AW
e § 7

aaw gy fag s aman | agam
7z Fga ¢ & ag gare wig o agr 43
gd & game uTe ) 99 wig | § ag )
Fgar & agi wifaammz 1 ag A+
T @, >fFT #7 ¥ 34 g fad
AT GAT ATfed, IIAT@ET AT
@, W T BA QET T
Tifgd | S9F 99 98l W TG
qETE AT AAE g arad, oy
qgdar A g, "= A g,
RRT T gl, Af@T A g, T A
&), frarsa A &, oo A wfax ag
WY T 8, gAY agr € | st aifen
A E T S v Wy wT &
fafaeex wrgs st §, SEa fafees
qTea W19 & A Fga & % gudy Ak
a7 ) WY Z1Y ET §, AR PR §
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gr &1 ot @A gL ] R 9w
A & FF AE 8 | FHA I AT
T & | AW 9 A T Fhear g
1% gfF wrzw fafaeex ama &
FIfET Fgr AT I gF T JqeAY
gs fF g F1 smaf < geft, aga
@i Aqee whiwead & a3 grm |
IR g W Fg 5 TN WFAF
fad ga v a5 | 3= & JfFT ag 7Y
M FT T30 AR Fo6g 97 37 | Wiy
e AT feTT O FFF 1 1T R
THAAEF AT SGIT FEl (6 I T
T TETFTA T G &7 v §X T
ITEN GIAL g AT AT TF TR
TET & AE R | AY Fr<@T 7 W §,
Tt IWEATHE W I@E 1 oA
Teq g7 &, ag W Aw &, dfeT ey
78> 7 fafrexags # fagwa & g
o7 Fem fF N zew TR A § Ik
fo gowa #@ Wd & I
WA H AT q3m, wEfag o
F AN W fawE 0 oW e
7 g owr ¥ T muw
g Smar g, ar ag famar a8 1 e
¥ T w0 a1 T § 7 oot
9 ZHTT AT TAHSEIL & | 7T 1R
I GIF A § A G FH AL
HAT | IF AT TIF FAR QAT &
AT RN AT, BT F TG 2T
qA1Y & "G WA §WT § AR
fat gt sekd A NS § 73 =7
A widr § 1 qw, qEY, quw, o,
TN FG I WAL | S a3
¥R g TH 93 13 I w0 3q
13 174 aRT qX gAT X FI @
fod a7 o1 Aw T @ § AR Ag
T T T AWM, 5T ITH! TG T
Y, a0 g R | P g wde
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Ferarrefy &Far & W) g WE TR T
£ | FATU FIAIX TIT  FHAATAA &
St ag aga T g, a0 1 IF
SHT T g T torgend 9 gL gL AP
AT I AT § A T&T qHAT AL
THATE ¥ W § | 36 g ¥ AT I
F G, FAFAT 4T F a@T {5 a8f &
TH 43 I WA &, I3 AT HEA
AT F F AW Y qE g2 AT WY
TEq g, W@ @ ftafear § o g,
framsa & % @wrd &, frogs ws
¥ 2, fad @ F A U9 T
a Ay A s g, My aa o o
qT gEET T § U faear arwd
= g =T & sadr A fE%
Fife HR g ogy QD afe,
FoeT Afer R @Y & 90w
afsg 1+ e AR g @ adt
frardfr 31 I9%F &7 W &, @
&4 FANT L, 5 T E AT AT I
AT WM R T
FaT I fr d3T ¥ AY, A ag %
i ¥ F 1w frer aleR &
SFIC F qE T AT F, I IUH
FATY 1T FIE AGT RN g@r | WA
qE W e F ack fady
qavaT & oY 91T ag g At
¥ F AW 5@ A w99t g fF
oY fafreex & ar ra} €, @@ @R
fro  #ar T &I, ¥ TG FAT N
wfad oA mwEr 3y quw
AqEE T FEE ITHAT AMET AR
¥z qmAT  wfgd fF o sEet & &
gdr fruma & ol &t quw faesEr
Fr A9 gare fau Jer FT g AR
forqa oo g Araw § fawr &,
g Wed IAT 93, ITHT HAAE g 1
QAT o ¥ iy o7 fF o P-fa@
e §, Poifaaw § dewt a> &
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F [ A A I §, 7 9y e &
g § w48 §3 1 gl FREn
g Y e ¥ wefla 8wy
2 AR S A FAT WT F ASH TS
1 W7 £ | T aw faew AR
FEW TIEY F oG TSATH T
=nfea 1

ot sz mst . w9 fqum o)
aife
. ®@r gy fag WY RO
glewr fad 1 3uF o 93 3¢
fafyaz «nl = fEd o fAR amx
A #  awdy @ @y 0 10w
feg g A U 3@ FH
a1 g ¥ agf uF as W A T\
farvwor ol Raem @, @rEt G
g awg §, fawer @ QA i
4@ 3g & fr ool &y g feanet A
E A ud g F, JEr SaE
g & 23 oF A a9 | HIq
§ #ix z@ o< wHem ag & 5 mid
g, i g AR HlOe  eua @A
g

st SEWE g ;o W9 ST S

@R SR AUHH A AR
g7
TR gﬂ' fqg : g;«ra- ﬁ 5 3

QFE U gdr § 7§ R O§
wafrw #g wrg 1w fead feg
ZEET Al AL §, NgLEl I
HY o1 Sy arae fFar g e oem
R A &7 I, FW &7, g9 AR
quE &, TAA TAST aFET
ag® T a1 QU ST W 9% 9%
deedy g g § 9gArEd 1T swH
Zay g3 e Faa, oA qret
w smfoagy g @ gfs
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O A ¥ A FW G, Ay
femmr &1 qugum g aeww Ad
g g fowaw @W T 59
99 &, I 9T T qT AW A §
Wk |7 9@ ol F S §, oo
T ER A W ;W ag
#E fomm adl fend gar g Gt
Tag gz fragiy o o¥ waw
& A fF Fur g wr g, FwAg @
Wl @ @ § M TN
quel F19 & fad e =W a ag
®IET TG g1 @FAr | HEA &1
aifgg fs ag wigi ¥ 9@ FW
FX 9 faaard « agl faad ww
TR a9 §, I8 s fau wwe
TN E, FT AT & | =T Taal
% fau v a1 wFW @ =fe,
foaer 79 fafyex 2wd §,
wEY Y § 1 ag Sy fafseT et
=L 43 g § 51 o e SR A fawmr
Faad Hgea § wa< &3 g7 §,
qEAI T 2, 98 AT Fgd 317 f fama
AgEHE & 1 g 70T Fgt F @A
% g | IR uT au g aAar
ae At 59 & T S @ w5 F73
g fr g ez 3, @ 01 wmw qeR
g 5 agi st o wx aFT? & Fgan
§ fr we avy wifzd e & s
vgm g fF oo waien fF oeE uv
40 Y w9?  waw gg § fF ot
aF WAMFT & FF, Mo STR T,
gfwre fomr @ &Y fifom % )
53 geg a1 @ ) i faa ol
A g, ©FF 91T § A 7 AW @
&rzr w31, da fewr 7 femam W Quw
Rim T fHe s 9, a9 a5 awwrdy
AT GEA |

A% wgx & fawfesr § as1 wm
W TF @I T F(
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@ T @ N fewn @, sfe
ET Y HTT T BT & 7 WL WS
WA ®ATT gEd F 9 ¥ OFT
g aamm | 7 AT agl wur, @gl
o & fordd ot agl &g & w4,
FE Fgar ol fF su< 9En gR) #1E
FgaT 1 fF g wm, A9 s fe
HETeHT AT & @yt Wk FEt 9we
A% F 1 @9 glag § W gt
g7 agad  ®T Taar A 9 aasang
% Ar 1@ € T ahat ) vy ¥
aez i F1 0 grer w4 fRerEr §
T T & A AWITARI 1 W
g% HTAT 8, FH ST T AT <AF 919
g fama g fa gz T ogar Afear
T O At @ifeat | quw geEE,
THH @I, aam sfaatar & Fa
q TR, EATS WEr, IAT 9L,
mrew wfey 9 R 47 A9 FH R A
AX g, Ty G e g, I & 9o
frera @ R aF 2iee AT g, Aaad
AT, §F F fAaa g, a9 aRr &
gaar & |

WY sieE aieY o w9 A
™ i

g gy fag . w1 A AeET )
T AW EIE T AR AT A @/
g7

st mien Ot WM AFEY
T@r 3

aER ag fag @ FET W og,

T T oFE 7
ot JgawTera (W AETE weTe
wWR) o FEA e
Far g fag © 4 a7 S
T g 1 AT U &, 99, g T A
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fewdl WM & fou gt ) ag Al

FAAI §, T I@ & | WOE qar
T g e fremt & foew, g, gid,
g FT FT FEG § | g8 TEATRT
g frrgug = gud, W@ ozEEy
wiEi ¥ F&d 481, ganr A el
a8 #T G £ 1 ;i ar ofwmw &
yEA WIH g § O 99 g9 W@
g1 wT g adE # gEE, Tt
FY g FEMT W AES IAAT AR
g1 urew gt & fF IR AR woEt
gFT @, Tafwd ® 4z sm@r g ]

Surr ROHIT M. DAVE (Gujarat);
Mr. Vice-Chairman, I rise to associate
myself fully with the Resolution
which has been moved by Shri
Chavda and the concern which has
been expressed from all the various
sections of the House regarding the
urgent necessity of developing rural
industries. As time passes by, we are
reaching a situation in our rural areas
where something desperate needs to
be done immediately if we want to
preserve the social stability of the
country and also to see that full use is
'made of the time and talent of the
people in the rural areas which go
waste today as has been pointed out
in the Resolution. Sir, the Planning
Commission and the Government of
India have apolied their minds to the
various isolated aspects of rural
industries and some valuable reports
have been published and some impor-
tant recommendations have been made
in these reports which need consi-
deration. But unfortunately, there is
no high level decision regarding the
various issues which fdce the rountry
as far as the problem of rural indus-
trialisation is concernad. We are not
quita clear as to what, first of all,
rural industries mean and what rural
industrialisation implies. Does rural
industrinlisation mean the untilsation
of local resources in order to meet the
Joral needs? Or does rural industria-
lisation imply the creating of surplus
in the rural areas which could be
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exchanged with the surplus in other | be the authority

centres of the country and thereby
create a richer life for the rural areas?
We have got various suggestions and
various opiniong have been expresscd
with regard to this problem; but there
is no authoritative determination of
the policy regarding the meaning of
rural industrialisation. It has been
suggested in some quarters that rural
industrialisation would mean the
importing of capital resources and
technical skill and also orgainsational
ability from the urban centres to the
rural areas so that more employment
could be created in the rural areas
and the rural resources could be
develoved to the full, On the other
hand it has been suggested that if
such import of capital and skill from
urban centres were to mean merely
the multiplication of industrial centres
in the rural areas and the exploitation
which is inherent in such a develop-
ment, such an industrialisation of the
rural areas would nullify the advan-
tages that are likely to accrue as a
result of the rural industrialisation.
We have got various suggestions and
strongly expressed. But the time has
come when some decision has to be
taken as to what we really mean by
this rural industrialisation,

There is also difference of opinion
regarding the authority that should
undertake the responsibility for this
rural industrialisation. From the lite-~
rature that has been published in this
connection it is quite obvious that two
distinet and powerful schools have
developed regard'ng this issue. On the
ohe hand, there are people who believe
that the task of rural industrialisa-~
tion should be entrusted to village
panchayats, Since they represent the
village people and they have the
resources and the powers to raise the
necessary resources from the rural
areas, the panchayats, it is felt, are

the competent authorties to
deal with the problem of
rural industria'isation. Equally

strongly it has been argued by others
that cooperatives are the right answer

to the question as to which should ° should
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that should deal
with rural industrialisation. I may
alsp 'mention that there is a third

school which believes that the import
of private capital and private skill
into the work of rural industrial deve-
lopment is the real answer to the
problem which we face in the matter
of rural industrialisation. Here
again, some authoritative determina-
tion of the policy has become neces-
sary, because in the abs=nce of such
a policy ad hoc decisions are taken
which sometimes cancel each other
and theréfore the rapid progress
wlich we hope and wish for in rural
industrialisation becomes jmpossible.

Then again there is the further
question of the protection that. may
be necessary to rural industries, in
view of the lack of the internal eco-
nomy from which rural industries
would suffer, whatever may be the
answer to the first two questions. Prof.
Malkani has already referred to this
question and various suggestions have

been put forward. But all these
suggestions require some detailed
consideration as there are.- a
large number of difficulties in
implementing any -one of these
suggestions. Demarcation of markets

and the imposition of taxes in order
to see that goods from the urban cen-
tres do not reach the rural centres in
unfairly competitive conditions, are
some of the suggestions that have been
made. One great advantage of a vast
country is the large number of markets
that are available for the goods that
are produced in the country. How-
ever, if these markets are artificially
restricted and goods are not allowed to:
move from one centre to another, I am
afraid, more problems would be raised
than solved, if this protection is sought
to be given in this manner. Yet pro-
tection has to be given to the rural
industries if these rural industrie: are
to develop. Therefore serious and
competent thinking is necessary in this
connection and again, time is running
fast. Therefore it is desirable that we
have some authority
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[Shri Rohit M, Dave.]
which could examine the
various issues involved and determine

the policy with regard to this matter
-also,

Tae VICE-CHAIRMAN (SHrr M. P.
BrarGAvA): You may continue your
speech after lunch. The House now
-stands adjourned till 2.30 p.m.

The House adjourned for
lunch at one of the clock.

The House reassembled after lunch
-at half-past two of the clock, THE
VicE-CHAIRMAN (SHrI M. P. BHARGAVA)
in the Chair.

Sarr ROHIT M. DAVE: When we
adjourned for lunch, I was trying to
mention some of the issues which
have to be determined if we want to
have rapid rural industrialisation in
the country which it is clear all the
sections in this House are anxious to
‘have. Sir, to my mind we have also
‘to be clear in our mind regarding the
objective of rural industrialisation. Do
we mean to have only diversification
-of rural economy and are we going to
have rural industrialisation only in
-order to give some help to those who
find themselves unemploved during a
certain period of the vear? Are we
-aiming at utilising local resources and
meeting local needs through diversi-
fcation of rural economv or have we
a more fundamental objective in mind
when we are trving to industrialise
the rural areas? Sir. to mv mind
rural industrialisation would be able
to achieve its obiective onlv if we
formally put on to it a more funda-
mental aim of building uo the poten-
4i7) in the rural areas ‘which have not
got the capacitv to comvet> on eque-l
terms and to deal on eaual terms with
the urhan centres. Tt is not merelv
e ouestion of utilisation of local
resources and meeting local needs or
even emnloving local people who are
uremnloved for a oart of the year
‘beranse of the seasnmal character of
-agriculture but we want rural indus-
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trialisation so that our rural people
are in a position to compete on equal
terms with the urban centres, and the
whole technology of rural industriali-
sation, the whole organisation of rural
industries has to be worked out in
terms of developing this potential in
the rural areas. If we do not do that,
if the competitive power of the urban
centres is superior to the power im
the rural areas, there will be a shift
from rural areas to the urban centres
and whatever you might do. whatever
checkposts we might establish on the
way, it will not be possible unless we
want complete regimentation of our
society and our Parliament to see that
the shift from the rural to the urban
centre stops. Because this shift is
primarily due to the greater capacity
of the urban centres to compete with
the rural centres and naturally people
want to come to those centres where
this competitive power is superior. If
we want really to see that our rural
areas are rehabilitatedq and the shift
to the urban centres is stopped, we
will have to develop the potential for
competition in the rural areas. The
auestion arises how this could be
done. Here again various points of
view have been expressed and no final
decision seems to have been taken yet,
There seems to be a suggestion of
having a rural industries Commissi-n
which will be a statutorv commission
perhans on the lines of the Khadi and
Village Industries Commission which
will be entrusted with the task of
developing rural industries and deter-
mining the various issues that are in
this field. Here again, what will be
the powers of this Commission? Will
that be just an instrument of govern-
ment carrving out certain decisions
which are taken in Delhi or will that
be a commission with sufficient auto-
nnmv to enauire into the wiches of
the p=onle in the rural areas also and
after hearing various points of view
determine a poliev and programme
which would satisfv the asonirations
of rural centres? Tt is a aquestion of

the autonomy that might be granted

530
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and here again no final decision seems
to have been taken. I, therefore,
submit, Sir, that the Resolution which
has been moved by the hon. Shri K. S.
Chavda is very timely and it is neces-
sary that a high power committee
should look into all these wvarious
points. We have got enough exper-
tise in the matter; we have got enough
knowledge, enough investigation has
been done and enough information is
available, information which is neces-
sary in order to determine these
issues but no one seems to be in a
position or anxious to take the final
decision on this issue. The Report to
the Planning Commission merely
mentions the various points of view,
tries to balance one point of view
against another without finally giving
any positive judgment on these issues.
As long as no final decision is taken
on this policy matter. I am quite sure
that whatever money we might allo-
cate to the development of rural
industries will not be utilised and if
that is utilised, that will be utilised
for programmes and purposes which
might work at cross purposes and to
that extent might cancel one another.
Therefore, Sir, I wholeheartedly sup-
port the resolution which has been
moved by Shri Chavda.

Tt TR TOAN (W) ¢
ITANTTE ST, FAR AT Y TEE
F§ W O g=AWT  FEHL
7 faafgem o @ 3w & =59 @I
2 | = Fl 7% AT AT Swar w0
WA GgAl, 4§ FgAT df Hizw
g TREW fEEN [E gE,
Feeiw  fawel, WX ae § e g%
&9 ft g, g R i Jw W
ITEHIM ¥ FE aF @ A W
ard Tgur g Fear qEww g |
g aF wa@a g faaw e
¥ g BEA GEAT ERN, qX g W
848 RSD—3.
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AAATR AT | gAIEF F &R &
afq =gt @R awer g, @ FfeeA
W & § ot afefam g acg & #g
g @Ear o owEr o &
stasa & framy, &= aF @ og
® | TE e FaTT agi agal
7 Fg, 9 EE TR TG TF
fraet gt 2, @y 9@ o A
g, agm #FugEr g, fede
A @™ X TE H R
(SE gt g, QE U A o |
g ®F AR oW § g
T g, ¥ T A ;A 1
IR FTAT ®IS g9 & AR E |
QT g §  wgt  deT =3 &M
Tal ¥ A gl wWowEt #y gear
F9 ®¢ o9 @ g, gg o
mEl FE S gW @, &g Al
1 WX A qF fqqqr  qeg-sae
[ N mEETAr A, SaAT @ W
dfam g =@ Fa8 %7 wwar)
e ¥FE wm F faaw gEEw
g IR #d gy faer a1 f&

“Village and small indus-
tries in their different aspects
are an integral and continu-
ing element both in the econo.
mic structure and in the
scheme of national planning.
The primary object of deve-
loping small industries in
rural areas is to extend work
opp-rtunities,  raise incomes
and standard of living and to
pring about a more balanced
and integrated rural eco-
nomy.”

# ore gag ‘arev ure gfeu’ ag
wWrar M qF g agr fF oS @y
€ fooolt Fomra o1 @ @
A #4393 T & wieEt o« g
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I AR AP 9gA FX SR 3

Fal FATAT 1 She showed concern

over the low standard of
living of the villagers.

q wex wer % T wWTw ifear #
B & A Ao AT a8 WA
1 3@ g fF g wiE w7 Sam-
AN FgT AY & 1 gL A WEH S
TET F A & SEw ®) AT 3, A
afar & o s fafer @@=
ggn fro gom & WS W Ag
W R o AR g owmed
¥ g femafer a€r g o
foe 2gr #wk ww @ & %y faA
ge Yo QHOﬁOﬁ'QFFmW F
wE-azA Fr owiw Fd % fag
e Y1 3w A 7 ufhar W)
gRET A 2w fUgE gudm & 97
frar a1 13 oy fugd g A
AT RedT  q¥X &7 | H
FAN A AL AW & AR Y AEH
e foar & fAsw g & @ ®
¥Y /7 0y g, faay agEre wey
9o X 0 WqT HE & | Jo U
T F famsr st 2o ¥ 3o
AT AFATC & | <% 938 TF @Ry
g fad®  swwad 3. ¥ Wo
TUT WAk % § AW U
q@Ee A G g, fosr mme Lo
T ¥ IO g |

agt &Y Ay
JWAT FT WX W

FET A & AR
& g

g &, s Wl A av-
#faer AW Y § W RQv
Fgd #WT  wF I qhfyEr

THH QoW Tl ¥ |

Surr  KHANDUBHAI K. DESAl
(Gujarat): Landless labour.
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st JEwIAET AEW . §I9E
qAC  H R TAW LY E |
a % oz wg W oA fd&
T ufegr A TN geg g, ad
ST @At H FwH F g, ST g
T AW ! |ET F si.s WEZ
A Af ax e s &1 famE g
¥5. ¢ e @EERg g | &.%
q@z Wz W\ oA F1 RS
T dEEE Gl AagT AT ¢
gaavdl @€ F W AR 3.3
AA-TNF AT TIrT & 1 T 3o
RECCANE 3G M- SVOE-C £ I <1 - C
RACAAN g! REdl %1 :‘I?ﬂ% %‘! LS
TR &, WAL F AR A
¥ g gE JEAM F AT AN
AN AR g™d FT g ¢ s
TR W qIMT wAd 9, 4
Hg FQOT FAS g5 @ g TF

& AT IAHgEa agd & I
g & 1w AW ¥ feeEr i@
9™ TR Qe ARl g ) UEr
gma # WA T oITw arm
F g@a  F1 UNA T A AET
@9, d fex Fwm ST A
A9 ag wEm g fF o
EGE AN BN S -G - N L o f

gU IAFT w1 fTEW # g

FL

FFR FT AT A AT TG qF
g A ag fFAa-fea @y & ==t
q R TS ufar §of g @
g | =@ uf@r ¥ wsx oreTgie
FT T T g &1 WAWF § AT R,
FCAAT TF G| B AT THAT & | TAH
TR " 12 Fgar & Fr 39 aag (o w0
WA 0F IFTE, F1S Fgar g ¥
FS & AT FE FgaT § v @ e
HIT UIEAET & | ofifAw wfrea 7
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oY famr 2 & 70 awa 37 50T & w4
AT 0F FFTLE | T TT § 37 qAE
SwTLr gy, av agi ar “fafaw €@
FT A FF 33T ¥ AFaAT §, TG ATTH
e #1oaTT g

T AT ERTL AT A QY F 03 FTRA-
FR oy ¥ frad o9 0w tFT § FH
FHA | 9T THT T/ FIHAT 9T F1q
F e foara war w97 gFAT E,
FUT @1 THAT § HY FAT T HC qFAT |
UF UFT 47T UF UFT § F9 gifc?q oy
qIETT 3 FOT o A ¢ | @9 far A7
§ FO7 gfesvg § fomd & 3. 00
FO3 QAT Ffcva § 1 F g g
=g o ST 3 0o AT gifesrw §,
ST UF UFS AT UF UFS § FA §, SIH
PTG EIA T A T IEH FIH T
arer A fe a3g & oo Saw fas
gRt | Yoo UHT & foaa ara mfuw
FAA g, SIHr qEE W@ 3
ZATT & | THHT Ao Ig & 5% 1
el FEATH AT THA §; SAH qTEE
QAT 3 EATX & 1 Y U & FAOF
gar gifeesw g, foad s &9 amr
a5, AT ¥ HOAT qATAHL FLA F
gd g% 3 W H HAEEq qAT g
faeged™ ¥ IR § vog ATH @AV 9T
friT g & | ARy | e, Te
F gI A Yo @AY 9T SOy §  #lR
Jo THe To ¥ gL H k& W/
gar o fadz w3 & | 9t damEn
forae Y & T g daraT] faast
gIdT &, g AT qF ART AT TG AT
£ SR AW F FF; KT IIER F ¥
qEET qqAA T AT g o fE
i H AR 9@ AT Jo THo Te ¥
Y qHT W% & ATTT THH 1T § |
Al TAFT wAAT ag g 9rar g fF ey
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4T Fa9d TF9 agl 9% g AT
FTAE & I T & 1 FAIL A= v
F. 4TI T AT 769 ¥ TEE
g W {= TEET T AWT F7 HHEAT
AT T00 HT Y3 7@ & | 5T IFTC
AR Tt AT 3769 | 9g7 a8 feu-
Gfedy & 1 v vy AT e F A9
Tga a5 femdfdr § | o a% w9 7%
A ® WA § grA=orey qar gy
gWT, % aF ag fawwar feeq aret Ag)
g AR A9 I awar § froagt e
fewr wmgn o fafgs e 7 @Y S )

WF ® 29T TF S w@aT g 06
The basic problems of the rural
economy are loew income, Jow pro-
ductivity and lack of conutinous
work

T Sqd AT HTEA, TEFTE T A AT
st & oo 59F fom s R R E,
‘T ZFFR FTGH FE B foF AA T
wroR F47 e ? W SrelwfaEy ot
g SUF FH FE W WG FA qF
FHAE T AR fAaEt § AT omw
wermd a6 %1 qfa & fag are
s foar; s e @re ® oAy,
B W FT 9T g19 W@ d37 @Al §,
% o F1E T 7 AT | THRE -
P THT THA gHIU TF FOAA JdT 8
MY g 0F K frwedt &, agr q
Aad ggar [gm OF e w e
age #1w foear gem P agr \1eg:
W, M g v 9gE fRw 5
TEY g | T gred § 4F ad faaw
FIE I A TATE AAT 19 &F TF AT
FAR IEM § W@ A et #1 AR
FEMU A1 g AG TgAA, AT
a5 3 |G TEY aF TR |

W uF MY oy v | faar X
Agricultural development should

be related to the industrial deve-
lopment in the rural area



537 Appointment of
Parliamentary Committee

[+t ZaaramET ArUa]

§ st 9gm 5 wma gfseas
gawqiE Y T 9% gefezad qwIHE
¥ faemd €Y wr T a% ffwe #1 ?7 afz
wTo TEY A, Y A g F A9 w0
sqre far, GaT & €Y Fg | gEfag
ag ATaAF g {6 gw 9 Ay w1 A,
wag ¥ qe; aEifs g dfw w0
Tt &1 g g, gl § 3L AT
W T §, T8 T S(TaA AT T A
¢ wifs o 9T 1S g wE g 21T
gy Y2 Y W gg wfgT % o
sxm—gafaT: frg T w0fT e ?
g BT §F X A A AT | FGA R
g7 T 2 fF gea g W & 7
auw g&ar g 5 T St ® g
T€T guT G § | T AWM AT, TN
& sr=at g ¥ § | PR g efasy
7 &Y & i fadwr ¥ aga & 79 @ 2,
grewi § aga ar § 1 grewi M fgqay
93 § o Tl F A A OAG HY W@
g1 d 97 A« A 7 @ E Frawy
& Irxw @\ #7 ag) e, fyawy
Qe 747 8, foms a9 § Foer T8
AR AT AL AR A E ) gafad
XEHT U &7 e § W qg qEav @
Cefeuemzama | Isfegangaad
e qF w0 o g g, 3% faAi
qgT TH TR ¥ § I AT 41 1 9%
T4F oK & HY qTd WA & gF qAg
4 sefegaemsgaT &1 N wd 91 9
Tgt ®Tw gefegaaArsa T &7 ot I
Y, IAE A AT T ¥ ) T
efegasam ¥ AU uf wm & fF
T F AT A et s faeEr
wifgd | | § Fr FaC AR Wy
FHT 3, HATFATES HIT HIL FFOATTE,
IAFT FATT g WX A6 w9 39 FT
gl g% AT § AgT WTIR GI 4€ a8
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STCET G FT FTH To7 qTT A5 & )
o7 AT F FT@E A H A 0y Ay
ag FFT a1 TG IFHY g W T
& ¥ T F fod Ay s} & st
® AT R | AT ®ET S
Fgal (% AU FERAT TG A ATAT
Ffeet & WTIY FEAT AW F 37 gy
¥ of AT I AT A Y ) A F i
Ted ¥ wrosy @vgar @A £F AR
gET § &Y et HR IWw w1 QI
&) ¥% T UF §AT Fr AET IET TF |
( Time bell Rings.)

gt % gefEadRTTE # A
§ W@ wmw weA g fF AR e
o) Al ¥ A d A ¥+
Y d8 A7 9 fF HERr @
N3T  CEar g, sEiwd | qEl AR
ET ¥ AT ENT ) qE AN
Al § g W og
I deEdg HWAT & wifEl aF
WY ¥%,000 W@T & & fawrEr
2 gdT | WR AR 9 A it
#1 afe sma =@ oafa & faoe
qgard, ar AR fawe  og=s #
FOE Yo a§ FW | FH wEAlF
T ¥ @A & FFgw fF 9w qF
T @R @ R g0 aF 3
o AR AT AT K FH AGT FA,
T qE  wm wEw & FE fadw
At g

mfax & & uF a9 AT q1EaT

g a8 1 § f§ =@ zwfes-
ATEATF T = FT gU AT F D
qd T § T@AT g 4 g ata g-
The raw materials for rural indus-

tries should be mainly obtained
from the locality around, but in
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part they might come from the cities,
such as iron and steel for agricultural
and craftsman’s implements and build-
ing equipments as nails, nuts, hinges,
ete.

maaw 1 g ™

In the same manner rural industries
musi be meant primarily to meet
local needs but in part they must
supply the urban areas.

Y, WA FTEEIT B oqEw TG
e G|, @it A w9
Fa@ # Afgs §  Aws S
T AMEd SR 99 g9 ®
IR F @MW waEq qg
ger afen fr g wfis v @
tfow & gefam @@ &, an
¥ oaEe & |

w@ gefegegead @1 9
9T 997 AR T LS A
qET ¥ URwM A R W W
@A gRY 1Tl W oS ger  $®-
9 9T W 3SEN 99 & §
ok SEE1 AW W W qgET 99
T WUR WA TGN AT AT
gET 1 Qo SIY AT aF FHI 3§
You must remove the burden of the
cities from the back of the villages.

7g §9 oA @ far o T g
ff muw  ®@  dEfEaeEmamA
A HR 4Ey ¥ ;g SEFN
3, FreETl ¥ AR e e ¥
FIERE ¥ AT & SAWT R T
AR @y fd em s qFR
LS v

Surr KHANDUBHAI XK. DESAI
(Gujarat): Mr. Vice-Chairman, I am
thankful to the Mover of the Resolu-
tion for giving this House an oppor-
tunity to pinpoint certain aspects of
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the problemgs posed before the coun-

try. There is a suggestion ‘that a
high-powered Parliamentary Com-
mittee should be appointed to look
into the question. As I see it, there
has been enough study by the Gov-
ernment or the Planning Commission
during the last ten years. All aspects
of rural industrialisation have been
studied. pinpointed and concretised.
There ig the Khadi and Village Indus-
tries Commission. There is the
Handloom Board. There is the Handi-
crafts Board. There is the Coir Board,
and what not. Now, all these various
Boards appointed by the Government
have had enough experience during
the last ten years in regard to the
problems before them. The Planning
Commission’s First Plan, Second Plan
and its projection in the Third Plan
have devoted a good deal of attention
to village industries. They have
placed all the factg and placed before
the country the necessity of rural
industrialisation. Then, what i3 lack-
ing? What is lacking is the will to
do. and the will to do is lacking both
in the Planning Commission, as also
at the Government level. And what
are the results? As a result of the
successful working of the two Plans,
definitely a certain amount of
imbalance in our economy has been
created. The Government admits that
the rich have become richer. Though
the poor have not become poorer,
most of them have remained as they
were ten years back. You cannot
reach socialism with such economiec
growth. Let us look at some facts,

People living entirely or
3 p.M. mainly on agriculture were

about 70 per cent. ten years
back. The whole rural population
was about 82 per cent., and 18 per
cent. were living in the urban areas.
Has that proportion changed by
large-scale industrialisation? The
latest figures show that the position
remains the same: 18 per cent. of the
population is urban and 82 per cent.
of the population is rural. The
unhealthy economy of this country,
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the weak body of this country will
never take on health unless during
the next five to seven years some
percentage of the population living in
the rural areas is shifted over to rural
industrialisation, whether the rural
industrialisation is handicrafts, cottage
industries, small-scale industries,
village industries or whatever they
may be. As far as power is con-
cerned. I think it will take nearly a
generation before you will be able to
take power to every village. There-
fore, the question does not arise; there
is no conflict between cottage indus-
tries worked by hand and small-scale
industries worked by small power
units. Unless this particular sector
of our economy, I mean rural indus-
trialisation, is assiduously and serious-
ly taken up by the Planning Commis-
sion and the Government, I think you
will get further imbalance during the
next five years.

It was quile proper that in the First
Five Year Plan emphasis was given
to agricultural production,
certain imbalance was created. The
Second Five Year Plan laid emphasis
on industrialisation which has kept
a certain balance vis-a-vis rural pro-
duction but which has created a
further imbalance with regard to
small village industries, which can be
seen from the fact that we have not
been able to shift even a fractional
percentage of the rural population to
the village industries, or to the other
industries. Now that i3 a question
which has been posed by the Mover
of the Resolution. How the Govern-
ment shall do it, how the Planning
Commission shall do it, is a matter
for them. The Planning Commission
is supposed to be the brain-trust of
the country. Who are those sitting in
this House to point out to them: “see
this. do this and do that”. They are
to do it now. The facts are known,
the disease is known. the means are
known, but they are not prepared to
utilise those means in order to bring
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life to the rural areas. The phrases

and the language in the reports are
all very good. All the reports are
good literature, I must say, and they
have been brought out also very pro-
perly, but nobody is there to imple-
ment them. What is required now is
implementation of all those reports in
a co-ordinated way.

Now let us see what attention has
been given to the subject. Out of
about Rs. 14,009 crores spent during
the First and the Second Plans and to
be spent during the Third Plan, a
paliry sum of a little over Rs. 400
crores has been assigned to it. In the
Third Plan a small sum of Rs. 265
crores hes bheen assigned for all these
village industries combined as against
a total investment of Rs. 7,600 crores,
and the large-scale industries both in
the private and in the public sectors
have been assigned roughly about
Rs. 3,000 crores. Now this is the pro-
blem. To begin with I would suggest
to the Planning Commission that some
of the larger projects may be kept for
the Fourth Plan, and a couple of
hundred crores of rupees, say Rs. 200
crores or Rs. 300 crcm=s, may be added
ty the paltry sum of Rs. 265 crores.
One of the previous speakers has pin-
pointed this by making meticulous
calculations of unemployment. From
the very Government reports he has
come to the conclusion that 60 million
man days are lost every day, that is
6 crores of man days are lost every
day. I understand that human power
is about one-eighth of horse power.
Think of what will be the result if
our mills are closed for a day. Here
talking figuratively, a big factory is
losing every day 60 million mon days.

Is it = :=all {hing? Now our friend,
th has come before
- # oA aedd dhat in
a illion

t

1
m "

shov o 0 - 0 o L o
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mean that I am against what the Plan-
ning Commission has suggested for
the Third Plan. Industrialisation will
come in, agricultural production must
come in, but in between rural indus-
trialisation must come in if you want
to give life to those 82 per cent. of
our population.

Now many facts have been guoted
here. They are known. As I say,
the remedies are known, the means
are known, and we have been success-
ful in lifting up rural production to
the extent of 50 per cent. during the
last ten years. We have also been
able to lift up our industrial produc-
tion during the last ten years by one
hundre ! per cent. The wealth of the
country has gone up by about 41 per
cent, and it is no joke. You have
known the instruments now, We
know the art now, how to induce
wealth, how to create wealth. Only
there must be a determined will to do
it. I will just give an example, There
is one aspect of the village industries
which has grown tremendously. I am
referring to the handloom industry.
About ten years back the handloom
industry was producing about 800
million yards of cloth. At the end of
the Second Plan it produced 2300
million yards of cloth. What is the
projection of the Third Plan? In the
last year of the Third Plan it will
produce 3500 million yards of cloth.
So, there is the capacity. I believe
there was some will to do it, and that
will has fructified. Whether the same
thing can be done for the processing
industries in the village areas, like
rice milling, leather tanning, etc., is
the question. There are so many
other industries which can be assid-
uously and systematically raised in
the rural areas. Then the modern
economists well versed in the Western
way of thinking of large-scale indus-
trialisation will say: “How long shall
we go on paying subsidies to the small
industries”? May I say in all seric--
ness that all these bigger induss
that have come to stay and are cxi:t-
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g are getting directly or indirectly
not less than 30 per cent. or 40 per
cent. aid or subsidy. Otherwise they
cannot survive. Whether you take
steel, whether you take c¢ycle, whether
you take motor or chemicals or
colours or textiles, everything, they
are getting anywhere between 30 to
40 per cent. as subsidy. And who are
managing these industries? The
industries are being managed by Shri
Manubhai Shah sitting here, by Shri
Gulzarilal Nanda who is sitting in the
Larour Ministry and by the Finance
Minister. It is they who are managing
these industries. If anything goes
wrong, up comes a telegram and thev
are up and doing here in the Central
Secretariat looking after the develop-
ment of your industries. Now the
same sort of interest should be given
to rural industrialisation. It can be
done. That does not mean that I am
against protection. Now let us take
the motor industry that was started
ten or twelve years back. For the
first car that came out, we paid, I
think, if I mistake not, about Rs. 8,000.
Now for the last car that might come
out this year, we might be paying
Rs. 13,000. Now what is'this difference
of Rs. 5,000? It is nothing but a sort of
subsidy which the consumers pay. At
least 50 per cent. of this subsidy should
be set apart for rural industrialisation.
What I would say to the Government
and the Planning Commission in all
humility is this. Let them deal with
rural industrialisation in any way
they like. I do not stand for any
doctrainaire approach either way. It
should be a ‘must’ for the Third Five
Year Plan; otherwise by the end of
the Third Five Year Plan, something
may have gone wrong somewhere and
there will be imbalance.

The last economic aspect which I
would like to place before the House
is this. There is rural industrialisa-
tion, there is agriculture, there are
Inroa.qeale industries and there  is

‘ning. Now, all these things
m 33T go pari passu in a simultancous
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way. As far as our foreign trade is
concerned, it should always be 3
two-way traffic. We are always hav-
ing export and import. Like that, the
urban population must get something
from the rural population. They must
also give them something. Then and
then alone will the water flow
smooihly without any difficulty. Now
that is an aspect of our economy
which I would like to place before
the Government, not even before
the Planning Commission. Let the
Government make up its mind—the
new Government that is to come. Let
it be understood very clearly that
we substantially represent, either in
this House or in the other House,
80 per cent. of the rural popula-
tion who has voted us all here. So far
as the urban population is concerned, it
is divided into as many souls as they
are in the urban population. It has o
mind of its own, but those people are
divided one way or the other, but
to whatever party we belong, it is
the rural population which has put
its trust in us and let us to be true
to this trust reposed in us.

Surr S. CHANNA REDDY (Andhra
Pradesh): Mr. Vice-Chairman, Sir,
in gpite of some progress which we
could make in the agricultural sec-
tor, the general condition of the rural
areas has not appreciably improved.
Signs of prosperity are not seen
there gs we profess them to be.
Though the national income has re-
gistered a considerable increase and
the per capita income also is said
to have increased, the difference be-
tween the national income of the
rural side and that of the urban side
is wide, and still wider is the diffe-
rence between the rural per capita
income and the urban per capita in-
come. Why this is so? As the vre-
ceding speaker tried to put all the
facts ang figures, I will also try to
place before the House that the pro-
blem of rural industrialisation was
scantily dealt with during the first
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on agriculture, the population pres-
sure on agriculture, has become (00
much. Unless this pressure is div-
erted and some new avenues of em-
ployment are found new avocations
are provideq for the rural population,
the problem of rural unemployment
will not be solved. It is said that
at the commencement of the Third
Five Year Plan, unemployment in
the rural area was to the extent of
five to six millions, and it is also ¢sti-
mated that during the Third Plan
period, eleven to twelve millions of
people will be entering the labour
force, And the question of under-
employment is still of a high magni-
tude, the figure is nearly 15 millions
or more. As long ag special efforts
are not made to solve this unemploy-
ment problem, specially in the rural
area, nobody can claim that the coun-
try has made considerable progress.
In the First Five Year Plan for small-
scale industries, a fairly good amount
was allottegq but it was not spent
fully, it was much below the target.
In the Second Five Year Plan, of
course, we could make considerable
progress. We made progress with
regard to big industries, but the big
industries are not going to solve ‘his
rural unemployment problem fully.
Moreover, these big industries entail
more complications like the increase
of the urban population, the increase
of the slums and other like things.
I woulq suggest that at least in the
Third Five Year Plan much atten-
ti-n may be given to this problem of

rural industrialisation. Our Gov-
ernment no doubt has been doing
something in this connection. The

State Governments have established
corporations and the Centre also has
established the National Small Indus-
tries Corporation, the Small Scale In-
dustries Service Institute and so many
other institutions and by means of
them, they are doing something. They
have established industrial estates and
also rural industrial estates. But what
is their number—of rural industrial
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estates? It is only six. Industrialisa-
tion hitherto has gone up to the limil
of the district headquarters only. Un-
Jess we are prepared to spend 50 per
cent. of the provideq amount or more
for rural industrialisation, industries
cannot thrive in the rural area. More-
over, up to this time we have been
banking only upon agriculture, but in
the agricultural sector also, we are
unable to solve all the problems. Our
lang reforms, etc. could not solve the
rural unemployment problem. They
could create only uncertainty in the
minds of some who could produce
more. They could not give any modi-
cum of further employment in the
rural sector. And what is the per-
centage of the rural populaticn which
is still dependent upon agriculture? It
is something like 80 per cent, and
as Shri Khandubhai Desai was pleas-
ed to mention, the number still re-
mains the same at the end of the Se-
cond Plan ang unless special efforts
are made, it will persistently
continue in the Third Five Year Plan
also. Agriculture is g profession which
has been never very much remunera-
tive. Even in developed countries
like the U.S.A,, agriculture has to be
subsidised. Here also the same has to
continue. Unless we do something
concrete for the rural population in
the field of rural industrialisation,
their unemployment problem cannot
be solved. I thank you.

SHRIMATI T. NALLAMUTHU
RAMAMURTI: Sir, I am very happy
to give my warmest support to this
Resolution that Mr. K. S. Chavda has
thought fit to bring before this House
and I congratulate him on this Resolu-
tion—

“This House is of opinion that
Government should appoint a Com-
mittee consisting of Members of
Parliament to formulate a  long-
range programme of rural industria-
lisation to fully utilise the spare
time angd talent of the rural popu-
lation.”
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I would go still further, Sir, and say
not only “to fully utilise the spare
time”, but also to give fullest employ-
ment to the rural people—to whomso-
ever may be without employment;
that the figures of the unemployed
alsp must be ascertained and provision

should be made for that at the same
time.

Sir, ours is a body-politic and our
country consists of urban and rural
areas, and so long as there is a definite
disparity or defect in one part of the
country, that body-politic cannot be a
healthy organism, nor can that coun-
try be deemed to have completely
achieved all the objectives of a de-
mocratic socialistic pattern of society

including the objective of equal
standards.

Well, Sir, it is an undoubted fact
that industrialisation brings in its
wake a quickening of life, that flows
from all the amenities that follow in-
dustrialisation. What do we find now
if we go to the rural areas from where
most of us have come? According to
the statistics that have been placed
before this House already—I would
not go on elaborating on them—most
of us come ultimately from the vil-
lages, and we draw our sustenance
even today from our villages, and
hence our peasants form the backbone
of our country. Still the Indian pea-
sant’s poverty is proverbial. Not that
through our two Five Year Plans and
through the current Thirq Five Year
Plan we have not attempted to im-
prove the condition of the rural peo-
ple; we have done what we could and
are doing as envisaged in these Plans.
But still the fact remains that there
is this tremendous disparity. Now
when you go to a city, what do you
find there? You find buses, trams,
good roadways and schools and to-
wering buildings and brilliant lighting
and everything leading to a quickening
of life, and bright spots. Wherever
there are towns in our country-—in the
picture of Mother India—there, there
are these bright spots. And when you
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g0 to the villages, what do you find,
even in the so-called reformed vil-
lages? Of course Madras villages are
being electrified, and it is one of ihe
best electrifieq areas in the whole of
our couniry. Still 1 have walked
through villages and found many vil-
lages marooned when there were
floods, not having even the minimum
of roads.

Suri N. M. ANWAR (Madras): I
would wish to correct the lady Mem-
ber, Madras State is the most advanc-
ed in th- mei*er of electricity. Most,
more than 85 per ceni of the villages
have already been electrified.

SHRIMATI T. NALLAMUTHU
RAMAMURTI: That is what I have
said—the hon. Member has no{ heard
me—he should use his ear-phone. I
have taken credit for what Mr.
Ramiah, the Madras Minister for Elec-
tricity has done. He comes from the
city of Pudukkottai—once an Indian
S.ate—where I was born. So I am
proud to declare that Madras has elec-
trified 1o such an ‘'extent and stands
first in the matter of electrification
not only in the urban areas and in-
dustrialised areas but also in the
rural parts.

Surr JOSEPH MATHEN (Kerala):
Kerala stands first.

SHRIMATI T, NALLAMUTHU
RAMAMURTI: Well, Kerala was our
sister and even now it is our sister.
We wish Kerala would come to us. We

wish Tier well, and hope she would
e © with Madras.

" f even in 7
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lution if industrialisation, zven on a
small scale, is brought about in these
rural areas, some of the amenities that
follow in the wake of industrialisation
would also be had there. For ex-
ample, in the matter of industrialisa-
tion, a—Dalmia—cement factory was
started and immediately you found a
whole population moving there, their
housing being provided, their stand-
ard of living Ybeing raised and ali
kinds of amenities, shops and every-
thing flowing for the quickening of
life that we want in the villages. I do
not mean to say that the villages have
not been attended io, that there ame-
nities have not been provided. There
are the co-operative schemes of farm-
ing and all other assistance given to
increase agricultural production, There
are also the various Boards that go to
their benefit—the All-India village
Industries and Khadi Board, the Hand-
loom Board, the Coir Board, the Handi-
crafts Board, etc. There are the Social
Welfare Boards under whose auspices
women have gone out ang worked for
the uplift of women and children and
so on, providing part-time employment
andg providing various opportunities
for employment. With all this, still
there is much to be done, and that is
where 1 would emphasise the need for
such a Resolution to be supported by
all Members, for some of the indus-
tries, like the small geale industry,
small machine tools industry, and so
on being taken to the rural areas. Now
education of course has been planned
already and we do not make any
difference between city and village
area, and I am sure, as has been al-
ready seen, village chlldren are given
- " amenity as possible by way of
. the availing of all “‘he

“hat  accrue  therefrom,

adio, through the cinema,

audiovisual education ang so

evwhere there is a certain
wkenmg of life. But still

13 I would

ary anxious

areas, the

he spoiled.
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This is the case in urban areas wheres
we find that in their zeal for indus

trialisation all possible green spots—
parks and meadows—are buil: up, and
it iz really a problem now for school
children even to have playgrounds,
sports centres, and so on. I would like
a balance to be kept, and especially
when we go to rural areas I hope you
will bear this in mind, namely to pre-
serve the natural charm and beauty of
the countryside alongside of advance
of the standard of living of the p=ople
there by providing them employment
through various channels.

Now, in this connection, Sir, I
would like to point out that there are
so many fine skills that are in our
country, and some of them could get
the assistance of industrialisation also
in a way in which water, electricity,
etc. could be provided. and these
skills that are localised more or less
must be encouraged. Now encourage-
ment might have been there but not
to any visible extent. For example,
there is the Kumbakonam brass-ware,
there 15 the Tirunelveli pathamadai
pai—pai means mats—very fine werk.
There are the Madurai weavers and
their fine weaving. There are the
Irinjalakuda bell metal vessels—very
fine. All those are industries—I could
guote many more in this direction.

Surr N. M. ANWAR: There are the
Conjeevaram sarees.

[TeE Vice-CHarrMaN (SHrr K. K.

SHAH) in the Chair.]

SHRIMATT T. NALLAMUTHU
RAMAMURTI: They are too well
known, and have reached interna-
tional markets, and I am thinking of
those very fine pieces of work, the
Tanjore dolls, for example, such very
fine pieces of work made in “Natti”;
then there is the very fine skilled
handiwork of the Sugali women of
Madanapalli, and so on. So research
has to be made into these, statistics
taken and amenities provided, so that
they might find their markets, so that
the craftsmen might get assistance and
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good encouragement for carrying on
these industries in a way that would
be remunerative to them, also give
publicity to such oroducts to eunab'e
them to find 1 much larger competi-
tive market, anu even export such
products outside India. These are fine
things that we should not lose sight
of and for the making of which on a
larger scale we should give assistance.

For instance there are the mat-
weavers of [irunelveli; they weave
such fine mats, even like zilk. Their

skill 1s very well-known in the South,
and I know some of them had been
brought to the Industrial Exh:bition
here through our efforts. But the
thing is that the remuneration given
to these mat weavers and skilled
workers is very little. Their standard
of living is very poor. They do not
find all the amenities that are avail~
able for urban industrialised workers
Therefore, I w>uld plead that these
regional crafts and industries and
local resources and local contributions
by way of hereditary skill and talent
should be fully utilised so that it
might add to the richness of our
country and not be lost sight of.

Then, Sir, advertisements are very
necessary. People in the North do not
know what is there in the South.
Though there are exhibitions and de-
monstrations and there is much more
movement after we achieved inde-
pendence, still there are many things
in India that are not known to other
parts of India; the North does not
know about the South and the South
does not know about the North. In
that way we have to turn our atten-
tion. I would, therefore, appeal to
the Minister here to see to it that
large and attractive advertisements
with psychology of appeal behind it
should be there not only for attracting
these goods to a very profitable mar-
ket but also to see that those who
come to our country are brought into
contact with those gocds that our
country alone can produce and also
enable their export to other countries.
Also, other countries of the world
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[Shrimati T. Nallamuthu Ramamurti.]

should have our little exhibition cen-
tres, for these skills should not be
lost sight of. That would give ample
employment to our villages and would
bring up the villages to a standard on
par with our urban areas.

Now, Sir, having said all this, I
would like to point out that, after all,
our Constitution has given equality
and we should aim at equal standards.
Of ciurse, when we compare incomes,
we should keep in view the difference
between nominal income and real
income. Some hon. Members have
been saying that a rural worker gets
Re. 1 a day but an urban worker gets
Rs, 1-12. But let me tell them that
there is such a thing as conversion of
these rupees into goods and various
other amenities. What we should keep
in mind with regard to the standard
of income or standard of remunera-
tion is as to what they would fetch
in terms of amenities and goods,
Therefore, we need not compare
standards and income merely in the
form of rupees that they get but we
should see that a wholesome and equal
standard is maintained and there is
not much inequality between a rural
worker and an urban worker. Part-
time employment is very necessary.

Sir, this morning it was pointed out
that the rural people are illiterate
and, therefore, they should be educat-
ed. I do not deny that education is
very necessary and it is certainly a
very fine weapon for the rural people.
They should be given education to
the highest standard possible, not
merely primary education, and they
should have all opportunities for edu-
cation. Their children should have &
many opportunities for educat’ A as
the children in urban areas. But at
the same time we should not say that
people who have been there for ages
together have not been educated. A
vast difference is there between lite-
racy and education in its wider sense.
They have wisdom and that wisdom
is there to guide the fortunes of their
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younger generations, Added to that,
if education on modern lines is given,
it will be a great power in the hands
of the rural population. Nobody can
deny that.

The greatest born expert in agri-
culture ig the Indian peasant. You
cannot beat him in the love of the
soil. In a way, he can feel the pulse
of the weather and the wind but still
he has to look to the skies and stars
for rain for his crop in this age of
scientific advance. I hope with all
the advance jof technical education,
science, ete., all that is possible in this
world of fast-growing changes in
scientific fields, scientific discoveries
would be made and brought to the
rural areas so that the rural popula-
tion can avail themselves of such
changes, and all that is available for
the urban areas is available for the
rural areas by way of educational
advance, scientific development, so
much so that the whole body politic
is made one complete, healthy entity
without one side going one way and
the other side going the other way.
Thus alone can we achieve the objec-
tives of our democracy and indepene
dence—namely a perfect body politic
—healthy in body and happy in mind
and outlook.
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g% g 5| # 5o, o3 wfmwe A
WS §, TAF WX FH g H
fdiy  dasag & wE & | afF 5@
eI 9T AAd g4 qgd ¥ W0
FO0R 9 #Fg g A
g1 7ar wwaFr 7 fegeam &
qFAT FTA g FaT fH g A R
AT qEl A W g, IFR g3 gd
§ % T & W E | A wwmw
i gaft g afmrde &
gfgFia gz gy &% ¥ I
g wfea war wem gar g fF
IR dgra o @ &Y famm }
R NG G W g Sawr
IE A9 AE 2|

QAT AT FT AR FA
# fau s FHE Fwg W@, I9E
qivards & @ g3 g, § Taar
fay a8 <z + dg@ & AW A
et & fo oifeanis & ageq #n 6T )
A agag Fe e fr sm e ® W
IR 3g g ¥ 9g@ § ¥ 959
2 St e F gray § qEA AN 8§,
UFE § WX AEfeee W E | g I
a2 & fF o 39 daw ® 9ff e §
for w1 ®g  arefeaw aE g,
SRz wudr & femr s
FHL IAMY T97 @ A T FfEw
Fr ooy gy sy @ A9 #
mifgx &, e &, 78 fa stiw 1 Tfam
e ¥ sefeafaeea ok o isfeezm
A A RIS AEEFAT AGT T
QA1 wEAT T TF gEEg § ST 99 Fr9i
# oz FarERd #1fame @Ak
S A HN F Iq A Ao ¥ ey
AW ety @ Stfm W agt
FFIQ 2, wQa &, Iawy 3¢ fwar sy

A AT W A Fgr g %

A & faser A § o & -
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TE W Aawsa g R wgarg
St Wy g fEomw aw W oan
@ T | IAF AT AT G v
& ¥ oW ag =
f& wa g 9 faset w9 ¥ FA@T
T AEN N AT IJPF aga § faorer
ST @ g A SEw wfE o sawW
T B oW wr O gRr g ge-
Y WeW #® S W & o
amr & f& sgiv o g o A
T famm g wWifx 3 Sex ot #
gd A% g1 wmw # fagw A
g q@ 7 og N onat §, W AR
@@ g f& ot 9 Afai o T
AT FT fawe §AR FA AT QW
oA g @I & 1 7 ag W gamar £
wmt A o aedr faw=t woe
SR ARG il 1 CE Al
gafagq sar ¥ saRr faaet gt
®Y AT TY GL I B R TEY
MATFT § AfFT agaT @ 2 fF
TET JTEH  TEA W AT qT
Fgl faselt wadr )98 % g 1%
wATir S &, g fyfree ey
I T FT 28 T F FIfera w37
wifen i a7 o1 - sgra & A faae
gy #ifs faar AT &, faar fasen
FEE el A TG gFAT 2, AR
T GET TTED g A1 FEr e
g @ 3§ Famar 5 w&l #1a9
g, aFer #aq § afFT W@ ¥4
et Rt omEAr g 3
g &< g fF | T 0T
43 g & SR TWY 37 WIEAY
fomr wrt g AfFT Fg FTEr A 2
wfag awas  faaey, oEw SE)
WY 99 9% ®F ofar ¥ 97 waa
ofer e 9ww AE awT d
aqq g adT § ) zafed g 9@
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SAETeAM A &1 wEHsar & 4w
vrEr YA fasgdt dq1 # F A
g wTufar g oud sefearssiad
frar oo . S gH FAIHATE T ATH
T WE drgmicEE H a1 grgaT
JFCT T FE W WTIRTFAT AN
o 47 Frg afeq® FaeT F Ay
wrefasr AT Tifgg Afew s aw
ag AT AT grar & AT IF T afLas
#, TEl 7 OAI AT SR 9% #-
arfes gy 9¥, FEFT @T 9%
gSEET FArE g 1 uF sfsfagares
FT, TF AEGT F IF 7 IFT A9y F
Frfes  gEEiCT qr w1 v
B2 giE sAM § @ waw g wE
wtq #rifE J|EAY ThET FF AT F9-
deqT & a8 SARML a3 Tl & A
Friga At sarqr & 0 A9 A T
gl # yefeamaad,  oiaRhEw
foyr ar At agr IadIsm A T
w1 AfF g qifamded samAr
g, surifew awieow 4 fasame
FAE AT TEE AG AT Ag A
g1 g% wAtFawa 7A@ fggeamw &
gIeid 3@d & ar 29K 99 § 98 @I
Woga auar g % aew wer
TFAF aqNF FAIET & [F AWY
feae wrfger & @ &@ra A qEnT
qr TEAT WK SEHr AT T L
R SHIT A AT RIA A8 S
g, Fu T waa ) oar afz s
;e W o 73 T w gl
St @, ArEr A 3T A
AT MR O/ YA AEST, TE-
g wsds A€ gu @ samr e
STIET EEEIS @IW FlH W g wrS
FURT  TE 3% WG g | gufed
sEIUET 3@ 419 & 2 fF A g

[RAJYA SABHA]

to formuiate 558
programme of rural
industrialisation

1 ceqrfar wigsE, IRV AEIT
FATIT AT | WAL T AIT g gl
qr @ darzad fam S aifafesa
gl & ied ¥ AT @™ T F
gIF W1 FTEFTT § SAFT STMET
¥ ¢ #ifw 2z ok aff gm F@
FT ATAAFAT  AEGH  FET g AT,
¥Y FET AT & qT AT Lo,
93 urfeai & 3 foq a1 €T
It § fr gsfesmaaa g, wnfar
gl afew sudy gedr fwam dar w3
g #T geer FFET 3G & 1 =¥
FTg AT FHAL & T W
gafeqs s gw gl A e
TOAF TAT FIG & A TG H0
I F qEEAT FI T FE FAT
FEarE avug W e gfE S ogw
TIT R GEATAAE!  FEd & SAHT
Fdeq @1 orar g f5 o gFdr oref,
T A i e faaa
gag fom & ®TAFT

aifger & g/ g 1 A "
qarE ¥ #Er fF wemyr weyr fagEw,
qrfeed fagarar & > adr e sy 3
oI gER A ¥ 9g fasm g 5
THHT 9g7 W g F | wieradE & o
JraX g F TG QT § | H 1€ G
A& FLaT g fwa 5w i awg & aifeey
#1953 & WX ARM &1 FO07 § G T9Y
FHI E | ST AT fAFerdr & Svg STeT &l
TAATT T ITTAFAT 2 | TTE gW Tl -
He F 934 g1, 91 AHFIAT & GIEF g1 AT
ST TerfaE aifear § A% wrwt 8t
ZH 3 Y Frr et w4 g 0 gy
AT # T GEIT AT TS ¥ A I gEA
FI I A HY WIS QAT HT AT AT
& ST TATIE TG g @1 8 ) safey
afs g Jgrl ¥ AT § SAEr e
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AT AT & a1 qF A I85 ARA H
TR WIESE, AT WIEET 9T
FT AEATTFAT & | A qwwar § Foxw
AT & 7 g F ot Ffraa 1 w08
FAL AGT & | CATTAT FIAET F TF T
e AR feegeata #1 et wigse
FAT AT TAT § A4 THADT | Tg WAL AV
T 9T g | JgT At § Sodt oy
TAWITROT &1 HT ST 3R il aqrar
AT % FOLE T CHT FTEEY g S R
#3 TEEY ], & WIS AT gEqT IS 0
T & gaear § & A mandy /3y
AT g~ q WL 1T FIAT FT & v
A AN AT ARG €T § ——aAT W R~
FOT 31 ST WX 32ed s o A1 &
S TF I3 ATA R IT aF §F T8 g
q 7z &Y Fgar fF 5w A aw ¥ WS-
Haam gAr wnfay SieT gy § g7
g f saar &1 sameT & SyET 19§
e & fod ey & o e fea 9
STt Faardt Jar @wr € & watasw
& AR § 3T wara fena 99 g9 A
Iz KT &1 oAy g fr dar e #
RT3 F fAg THTEF 1358
WEET FAE | AEHR FEAAT F,
FIATICST T TIF AT § AR T AR
Fgq ¢ fa smraifes AR v gl
#{ogiw g 9fFA Frrfer F1 weH
T &, SO&T wafagg #1 § 39 9 AT
T STAIT FT 47T IAAT WIHIGT TG
g & Teaan fie g =nfea 9 gafam
ST gH SN FEAT AT & HIT
T A AR e aw &
T qewt 7 frar § et avg & st Antt
T AATT FT TS g1 AgT AT STH(
FHATAT ST AR 7% fgrgeama ¥ TET
F1 g FI F g 947 WY aweq g i
I FATAT A AT a4 WY TATAT A
2T I § G ATAS STT AATAT &l
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TA & wfex 7% & fF 39 w318 F H1

FEIT g | IS GHATIATR FT T4TIAT FAT
5T & W) TOE frzer wey & @
wedt & Y A W wfgw | fergeam
F1 gy WAy A 43 ), fAeedy
F1 FY, AIAET Z1 HT QAR E O {6 T
At TS F fAg Fiw F @ @I
AT TIHIT & TG el &1 oa @ %
IT Y FTH & AT T I 9L AT FIF
FIA FY, ITHT BT AMA FT F&LT WY
g1 AT FIZT W FAMAT AT | I gH
Tt ar F1T F HET 7 AT & qT F=ar
W F W A A ATIERAT
EAGLUIEA

T FATL FEE A & W7 AT AT
fsra 3% 1 Fifrr #71 8, F A7 gREAAT
for 3T AT T FIE FTE@TE | AR A
LI W 9T & | Al 7 faerelt v @y
3, ARIEHHT g1 T & WX F1%i FH
§13eT & e oy Iew g fF ag aga aw
afd & 4@ g1 @ &, e o), Ot ara o
gt & 4y for @Y i a1 g awt v
AT FR7 TS & | T F Y T FE GG
ASAATT FTHATE g3 a= agl qATSErs
g1 | agr s WY =4, fegeata
g% fwe 1 et gHIER FAR SE
gHT | FTHIS U TAT TERT T
@ ¥ sg § A/ A SsrAar #
IT FATY QTENW 37T & ar weArtas
FRGT & F T, TaIge ¥ F F fafawex
T qF FT AT FGA & A I qF g
TIFTT &7 FUFIT A9 ATAT & | AN
UF |IET & HAFAAT AIH ¥ F FT
qifermie wad TF §F FT AFHCGAT
FIJ Y agT A7 q FET 5 @R A
a1 7 &, afgww w1 W 2, gy WY
WX TG q& AF0 &1 THIT T@T FATIT
d9 q* AT AEr &1 |, SWW
TE EY ;AT | W IAHT T AV
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FX, 719 AILT FX MK Jq gefizang-
I FX | TZ UF AATG 1T Fg0 SOar 2
5 T3® T2 W TF o3 FRIT WA
WA 7 @Al & I fag Tgi fri-
FIOT gl L ST 99 a7 W ¥ feew
AT § ITY SFIT & FART NI A TSI
g | %97 v # |l & 9 O S
TYTIAFHT AT § ITT QT &F A
F1 Y WA EAT ] | FH AT AL QT
g 5 Odr 7 R WAl # AR FF
ZEE @Er FT AT Wr G\ JT A AE
FRATT o g% FET G

a1 ag faa a3g #1 9%aE § 39wl
A g AT wifAw ag g Arfge
f zawt ofamide & @ JrE gl § gow
T &7 T AN 7 Aifee g, fe R
TN gEEAT F7 aHE & ford wfee f wix
IR FH A FT ¥ TH FHIT ® F0
Afed qifd 3 a2eq 99 FT oA
Fraem &t 17 | 5 fog a@ & aary
@A FT TodT § Tl HATTIEr fwar
ST 1T ST AR TR §3 & IT97 910
FT T FT I TAR 2T F ;1 7797 g
g, W gadr 746 § S9Er g F Ay
oI FY W | TA AT & W9 { T
TEATT & TG § AHGT FRATE |

Tug MINISTER orfr INDUSTRY
(5HRT MANUBHAI SHAH): Mr. Viee-
Chairman, Sir, I am very thankful to
the mover of this Resolution and the
co-spons-rs for having initiated a
debate on one of the most vital sub-
jects of this decade of India’s eco-
nomy. No subject as far as this in-
dustrialisation is concerned is of
greater impcrtance than that of taking
industrv to villages and it is. there-
fore, but right that this august House
should be concerned with this subject
and should have given to it a full day
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starting from the morning till this late
afternoon. Sir, India has been tradi-
tionally, as we all know, the home of
arts and crafts and if more light is
required my hon. friend might have
referred to Romesh Chandra Dutta’s
Analysis of Indian Economy in the
last 200 years. India has been the
home of crafts and artisanship since
the dawn of civilisation. Here was a
land from where the mulmul of the
Dacca and of the weavers of the
western and the southern coast tra-
velled across the seven seas and was
sold in the days of itg craftsmanship
throughout the world. The Indian
entrepreneur, the craftsman, the arti-
san was renowned for his skilled
functions and expertise throughout
human civilisation. It was due to a
thousand years or more of loss of eco-
nomic freedom and opportunities for
growth that the Indian artisan ang the
skilled workers were deprived of their
skilled functions by the foreign inva-
ders and masters and also by the loss
of foreign markets.

562

Sarr  BHUPESH GUPTA: A
thousand years of loss of freedom? 1
cannot understand that.

Sarr MANUBHAI SHAH: Yes; the
invaders came here.

Surt BHUPESH GUPTA: That is
Jan Sangh version of India’s history.

Surt MANUBHAI SHAH: The eco-
nomic freedom waq lost more or less
after the days of Emperor Asoka. The
country was divided into several hege-
mories, balkanised into several frag-
ments and the India that we knew of
olden days, glorious, resplendent and
prosperous, was lost to the comity of
people for the last thousand years and
more, In these years of degradation
the artisan of India was the first cas-
ualty.

Syr1 BHUPESH GUPTA: Sir, Thave
to make a submission. It is not right
for the hon. Minister to say that be-
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cause he is speaking from that posi-
tion. According to him the entire
Muslim  period was a period of
loss of freedom.

Tue VICE-CHAIRMAN (SHr. K, K.
Suan): That is his view.

Surr BHUPESH GUPTA: It is not
right. The position of the Govern-
ment is not that when the Muslim
period started Indian freedom was
lost. It is not so. The Muslim civili-
sation also gave us a lot of things;
the Muslim culture alse gave us a lot
of things in the field of artisanship and
craftsmanship. He is in his eloquence,
I know; but I would like to ask him
this, because he is a member of the
Government, and it will be misunder-
stood in the country if he said that our
freedom was lost a thousand years
ago.

Sur1 MANUBHAI SHAH: It won’t
be misunderstood anywhere. The
students of Indian political and eco-
nomic history know what loss of eco-
nomic freedom we had in the last
several centuries. Anyway the point
before us is this that the revival of
the arts and crafts of this country was
therefore the basic issue for the fight
for Indian freedom and then Mahatma
Gandhi came here from South Africa
in 1915, he wrote, what is to my mind,
the charter of the freedom of Indian
people in the book called Hind Swaraj.
In the Hind Swaraj the key, the
kingpin of India’s social, political and
economic life was the villages of India
and he equated Hind Swaraj with
Gram Swaraj. I am giving all this
background only to show to the House
here and to our people that the Cong-
ress Party and the national Govern-
ment that was formed after the win-
ning of political independence were
completely wedded to the Gandhian
philosophy of the revival of the Indian
crafts, rehabilitation of the Indian
artisan and carrying the message of
industry to the rural and wunder-
developed areas. In this field there
hag been a rightful criticism that the
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progress so far achieved has not been
and may not have been—in my opinion
it is not there—adequate to the needs
of our times,

But, Sir, first I would try to place
before the House what has been done
so far so that we can carry forward
with greater strength and vigour what
we want to do in the coming future and
in the years to come for carrying the
industries to the rural areas. Sir, as the
House remembers when the First Plan
was framed we provided Rs. 26 crores
for the six aspects of village industries,
namely, handloom, handicraft, cottage
and village industries, coir, silk and
small-scale industries. Now, if one
looks at the picture of India’s indus-
trialisation, one could be ronvinced
that here there were no economic
overheads that were required for any
programme of industrialisation. Elec-
tricity consumption in this country was
the lowest in the world—4-5 units per
man per year, That is the lowest any-
where in the world since Faraday
brought electricity to mankind two
hundred years ago. Roads and com-
munications were not there in any part
of the country and industrialisation as
we all know moves on the locomotion
of the physical overheads which have
got to be provided before any industrial
programme can be taken to the interior,
That is you require road transport, rail
transport, various types of electrifi-
cation programmes, post and telegraph
communications and transport for the
finished goods and raw materials. I
am only giving this back ground in
order to emphasize that the years that
we launched upon a programme of
yvears of neglect or indifference to this
basic national issue of rural industri-
alisation or carrying industries to the
villages. Therefore in the First Plan
we launched upon a programme of
creating economic overheads on the one
hand and providing a first experiment
in the revival of the Indian craft and
artisanship and the House will be glad
{o know, as Mr. Khandubhai Desai
rightly pointed out, that the handlo~m
industry which was one of the most
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important village industries of this
country and the most decentralised in-
dustry was the first to receive the
greatest attention of the Government.
From a mere production of about 800
million yards—it was really less than
that—we have now reached more than
© 2,400 million yards during a period of
a decade and, Sir, 2.9 million hand-
loom . ..

Suri BHUPESH GUPTA: What was
the total percentage?

SHrr MANUBHAI SHAH: Percenta-
ge in the total production of cloth?

Surt BHUPESH GUPTA: Yes,

Surt MANUBHAI SHAH: That was
20.

Surr BHUPESH GUPTA: It was
exactly 20 per cent even under the
British. The gquantum of production
was no doubt lesg but the percentage
wag the same. That is how you should
judge.

Surt MANUBHAI SHAH: The point
is the quantum and the number of
persons engaged in the industry. Any-
way, if anybody says that India was
industrialised and was enjoying -the
same prosperity in the British days,
perhaps he may agree with my hon.
friend opposite. But we have definifely
made a great amount of accelerated
development during the last ten years
in the field of handloom. In the country
the handloom industry was almost
decaying and dying and the produc-
tion, both qualitative and quantitative,
was of a meagre character. Therefore
our first programme was to rehabilitate
the handloom weaver. We have opened
hundreds of centres and trained the
handloom weavers.
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We therefore first launched upon the
programme of reviving the old craft
that was the basic craft of this coun-
try, namely, the art of weaving and
spinning. Now, Sir, in this hand-
loom industry more than 2'9 million
families of handloom weavers are
really engaged and today I can say
without any fear of contradiction that
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more than 60 per cent. of these hand-
looms have been brought into the co-
operative field. Some hon. Members
might have a different view on co-
operation but we in the Government
have firm faith in the co-operative
sector as one of the greater supporters
of the weaker sections of the com-
munity. When the individual artisan
cannot be supported by himself and
his economic resources, it is better if
10, 20, 30 or 40 weavers are brought
together or grouped together. And
more than Rs. 60 to Rs. 70 crores from
the Reserve Bank are made available
to them through co-operative banks
and all this becomes a real economic
effort for their amelioration. And I
am happy today to see that of these
2.9 million handlooms at least 70 per
cent are really active and we are pro-
ducing some of the best handloom
cloth in the world. It is popular in
the United States; it is being export-
ed to the Soviet Union; it is going to
England and Germany and various
other countries of the world. Next
only to handloom is the ques-
tion of khadi and village in-
dustries. When Mahatma
Gandhj, who brought the message of
khadi to this country, was alive, the
production of charkha khadi was less
than Rs. 1 crore worth per year. In
the last one decade, since the Khadi
and Village Industries Commission
started working, the production has
now reached almost Rs. 13 to Rs. 14
crores worth. Two to three lakhs of
Ambar Charkhas have been distribut-
ed and more than a million people
are today engaged—a million and a
half really speaking—in different as-
pects of spinning, in different aspects
of Ambar Charkha work, carpentry
work, the various other training pro-
grammes, ‘Parfsramalayas’, emporia
and stores to distribute khadi. Though
Rs. 14 crores worth khadi may look
a small quantity as compared to the
massive production of textiles, both
in the handloom sector and the com-
posite sector, it requires enormous
human effort to organise millions of
homes in the villages, whereby the

4 p.M.
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old mother, the widowed wife, the
disabled and handicapped man or
woman, is enabled to earn eight
annas, twelve annas or a rupee, in-
stead of completely being starved or
being deprived of any decent human
job. When we pleaded for khadi, we
thought of khadi as a lever to Indian
freedom. More than that, it has be-
come an under-current of social in-
surance in this country, that we can
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take work to the people. Here is
something that a man or woman
earns with self-respect. And 1 am

proud of the fact that the work of the
Khadi and Village Industries Com-
mission today covers more than 1}
lakh villages out of about 5,65,000 vil-
lages in this country.

When you talk of village industries
as not being there, I would agree if
you say that the intensive programme
is not there, as we understand it as
massive industrialisation, that is, a
cluster of industries in every village.
Today it is not present there. As a
matter of fact, I know of no country
in the world where every village or
every township of that particular
country has got a cluster of indus-
tries. There, you have got to go by
the theory of percolation.  That
means you select one or two villages
out of ten or twenty villages. Indus-
trialise that area. The rest of the
area, the economy round about its
location gets benefited by the pros-
perity thereof. To have a lakh and
a half of villages today served through
the leather industry, through Ambar
Charkha, through the traditional
charkha ang through the various vil-
lage industries of the Khadi and Vil-
lage Industries Commission is not a
mean achievement, if I may say so,
in the humblest possible words before
the House here.

Then, the Handicrafts Board has
also done a good amount of work.
Here, of course, the Handicrafts Board
has been working more on the urban
side than on the rural side. Even
then, during the last four years, the



569 Appointment of
Parliamentary Commitiee

[Shri Manubhai Shah.]
programmes that they have brought
forward really cover more than half
a million people. Of that, under the
regulations that we have stipulated in
the Planning Commission and in the
Ministry, for all the boards, a mini-
mum of fifty per cent of the amount
allotted to these Boards has to be
spent in areas having a population of
less 1han 5,000 people. As my friend,
Mr. Deokinandan Narayan, has been
pleased to remark, it has been speci-
fied that a rural area will be defined
as an area having a population of less
than 5,000 And 50 per cent of the
expenditure of each Board has been
stipulated to be allotted to areas hav-
ing a population of less than 5,000.
In the last year’s meetings of the Co-
ordination Committee of all these
Boards, we had further resolved that
the Boards should be asked to spend
75 per cent—not merely 50 per cent—
of the allotment. They should in-
crease the alloiment to the rural
areas henceforward. Excepting the
industrial estates, practically all the
six Boards have to spend about 75
per cent of their allotment in the real
rural areas with a population of less
than 5,000.

Surr DEOKINANDAN NARAYAN:
They have not succeeded in spending
50 per cent, as you have said,

Sert MANUBHAI SHAH: 1 shall
deal with that also. Not only have
they succeeded, but the returns show
that in many of the States the expen-
diture is even more than 50 per cent.
But that does not mean that I am
satisfied with the quantum of the work
done, I am merely frying {o make a
review of the work so far done
throughout the country, lest the
House should have the impression
that this is a practically new subject
coming here and that we have totally
neglected it. As a matler of Ifact,
when 1 come to the future pro-
gramme, the House perhaps will find
us in the Government to be more dis-
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satisfied than most of the Members of

the House due to the magnitude and
volume of this programme.
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Then, I was saying that in the First
Plan we provided only Rs. 26 cruves.
Immediaiely in the Second Plan the
rmpoitance of this was already
known. Because it 1s a part of the
Indian economy, because 1t is a part
of the Indian pnilosophy, Indian free-
dom, we wanted to bring economic
emancipation to our villages and 1o
our craftsmen and artisans. There-
tore, we provided Rs. 180 crores, ai-
most a seven-1old jump in the Second
Five Year Pian. Some of the Mem-
bers perhaps said that we had not
been able to spend it. If I may say so,
not only had we been able to tully
spend the provision in the Second
Plan, but we had also to go to the
Planning Commuission for Rs. 20 crores
more. Actually we asked for Rs. 50
crores, but they could not give that
amount. We have fully spent and
purposefully spent it. We have not
wasted the money. We have purpose-
fully spent 1t on schemes of benetit,
in all the six Boards, in the rural
areas and semil-urban areas. The
amounts provided to the six Boards
were more than the target of finan-
cial allotment which was envisaged
at the beginning of the Second Plan.

In the Third Plan also, as far as we
in the Government are concerned, we
had asked for a very massive allot-
ment of Rs. 500 to Rs. 600 crores, but
as you know, due to the limited re-
sources position of the country and
the various competing claims of the
different sectors of the national eco-
nomy and social life, the Planning
Commission and the Government had
to ration out their resources. We
were not so lucky and Rs. 265 crores
was allotted to these industries in the
Third Plan. With a rider I may ex-
plain that the loan financing part of
it has been separated now from the
allocation under the Plan and that

gives us another Rs. 200 crores or so

”
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from the Reserve Bank, co-operative
banks, scheduled banks, private banks

and from the various types of cor-
porations that we have set up to
finance small industries. So actual-

ly speaking, the allotment or the net
investment 1n the small-scale indus-
tries, the village industries, khadi,
handloom, silk, coir and handicrafts
will be round about Rs. 450 crores to
Rs. 500 crores in the Third Plan.
Even then, as our entire economy, as
hon. Members have rightly pointed
out, depends on carrying more and
more economic light to the people in
the villages, we are totally dissatis-
fied with what has been done so far.
And, therefore, at the beginning of the
Third Plan, a high-powered Rural In-
dustrial Planning Committee has been
appointed under the Chairmanship
of the Deputy Chairman of the Plan-
ning Commission. We are all mem-
bers there. We have invited the
Chairman of every Board, Mr. Vai-
kunth Lal Mehta, Mrs. Kamla Devi
Chattopadhyaya, the Textile Commis-
sioner, the Chairman of the Hand-
loom Board, the Chairman of the Silk
Board, and two or three economists,
Prof. D. R. Gadgil, Shri Dhwaja
Prasad Dwivedi, Shri Shankar Rao
Deo and Shri Jaya Prakash Narayan
They are eminent, prominent mem-
bers of this high-powered Rural In-
dustrial Planning Committee. The
Committee consists of all the Mem-
bers of the Planning Commission and
ourselves in the Ministry under the
Chairmanship of the Deputy Chair-
man of the Planning Commission. We
have met so far twice and I am glad
to inform the House that as a result
of the setting up of this Committee,
we have been able to augment the
programme for a more intensive re-
orientation of rural industries. The
programme which is going to be im-
plemented over and above the Third
Five Year Plan programmes 1is to
select forty projects in the first stage.
A project will consist of three to five
Development Blocks with a popula-
tion of about five lakhs, One Block
will have about 80,000 to one lakh
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people and the five Development
Blocks will be coupled together. It
will be less than a district, maybe
one-third or one-fourth of a district.
So, the area will cover five Blocks
with a population of five lakhs. In
each area we propose to spend about
Rs. 20 to Rs. 25 lakhs in an integrated
programme of rural industrialisation.
I am glad to say that the old hesitancy
or some prejudice or perhaps some
thinking which was attached to vari-
ous small industries is now getting
completely clarified. I am glad to
find here also in the House a very
ready response to the fact that there
is no caste now left in the sense of
‘non-power’ versus ‘power’, or ‘manu-
ally-operated’ versus electricity and
the various other types of handicaps
from which we were suffering in the
past. Every section of this Commit-
tee and the Boards, including the
Khadi and Village Industries Com-
mission, have gladly come forward to
participate in the prdgramme of
mechanised small-scale industries.
We shall have handlooms, we shall
have handicrafts, we shall have silk
and «coir and we shall Thave
also modern mechanised small-
scale industries like cycle manufac-
ture, instruments manufacture, surgi-
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cal and medical appliances manu-
facture, sewing machines, diesel
engines, pumps, agricultural imple-

ments and tools and various other im-
proved tools. All of them will be
located in different areas in these
Blocks after properly conducting a
survey. We are also appointing sur-
vey teams, one team for five of these
areas. So there will be about eight
economic survey teams. Forty pro-
jects would be selected and on each
project we will spend Rs. 20 lakhs to
Rs. 25 lakhs, and an additional pro-
vision has now been requested from
the Government of about Rs. 15
crores for these forty projects. It is
my hope that with this new provision
fresh ground would have been broken
in order to gather experience of an
integrated rural industrial develop-
ment programme where the barriers



573 Appointment of
Parliamentary Committee

[Shri Manubhai Shah.]

of the different Boards or the various
types of handicaps from which we
are suffering will be no more there,
and a most modern planning suited to
the needs of the rural Indian eco-
nomy will have been established as a
result of these projects. We are not
calling these pilot projects also. We
are calling them the first series of
projects, so that we know, as Mr.
Khandubhaj Desai rightly pointed
out, the experience is there and the
will also—here I may differ from
him—1is there—it may not be as
aggressive because of lack of resourc-
es or lack of economic overheads, and
so on, because ten years in the in-
dustrial programme for a great coun-
try like this is not a very big period
that we have passed through. As I
had occasion to place before the
House in a different context we have
. today practically crossed the two
stages of industrialisation of any
country, namely, the creation of a
climate for acceptability of industria-
lisation or the first stage in which al-
most eight to nine decades are spent
in the countries of Western Europe
and the Umteg States—that we have
perhaps achieved within a period of
a decade; then the second stage is to
create the physical overheads, the
electricity, the financial programme,
the technical skill and the expertise—
today we can humbly claim that the
Indian people have achieved that
sense of urgency on industrialisation
and creation of overheads.

Now Sir, the massive industriali-
sation ‘programme is ahead, and in
that programme this most vital factor
where industry has to be carried to
villages is also going to form an in-
tegral part. I am happy that the en-
tire House has supported this pro-
gramme so vitally that we will have
further strength to be derived from
this august House and the other
House which has also been pleading
strongly on the need of rural indus-
trialisation, and that our hands will
be further strengthened in asking for
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more resources from the nation, from
this House and the other House and
also in creating a better programme
to be implemented right at the floor
level, in the villages. Sometimesg the
suspicion is that in the name of vil-
lages we take the money and use it
for the urban areas. It will be
specially stipulated that it will have
to be an integrated, real rural in-
dustrialisation programme with all
the activities of modern industriali-
sation going to the villages.
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Sir, also in order to see that the
tools and instruments of rural indus-
tries are improved, we are planning
to establish a National Research Insti-
tute for the improvement of fools in
rural crafts and small industry. It is
common knowledge to the hon, Mem-
bers here, and many of them have
mentioned it, that same of the tools
have become out of date. The rural
crafts have suffered a thousand years
of neglect when they were never
visible, and particularly in the last
two hundred years India had lost
practically all its craftmanship. So,
one has again to resuscitate and bring
modern technology to these rural
crafts. Sometimes the old might be
gold but always the old is not really

gold. We have got to go in for
modernisation, for modern tech-
nology, for application of modern

tools to the ancient industries. All
this will be done at the National Re-
search Institute for the improvement
of rural crafts and tools. That will
be a Central Research Institute with
which we also want to combine
Branch Institute in different parts of
the country suited to the local crafts-
men. It might be that somewhere
the stoneware work is going on well,
and we might have a branch of this
Institute there. Somewhere else the
work of silk might be very good, or
like Moradabad the metal work might
be very good, or like Banaras the
work on natural silk and brassware
might be very good, or in different
other parts the ivory work might be
very good. So, suited to each craft,
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we proposed to combine with the
National Research Institute the differ-
ent branches for improving the
different modes of production, the
instruments and tools of production
of the rural industries.

Sir, I am also happy to see that
various Members have suggested, and
particularly my friend, Mr. Bhupesh
Gupta, has mentioned, that we should
not confine ourselves to only the
small industries which are traditional-
ly known to us. Here we propose to
bring in the most modern industries
also. I do not mean ancillaries or
auxiliaries of heavy industries only.
Of course they are not debarred. The
auxiliaries and ancillaries of heavy
industries are really the bedrock of

small industries anywhere. After all
you want ready markets, and the
heavy industries are not something

hate-worthy because you want rural
industrialisation. As a matter of fact
the Government does not find any
contradiction between heavy indus-
try, large-scale industry, medium in-
dustry, small-scale industry and cot-
tage industry. These are all integ-
ral parts of co-existence of our
national economy, and modern tech-
nology always means that as innova-
tion grows the inferior productive
apparatus gives place to more modern
and more productive apparatus. Ac-
tually speaking, technological dis-
placement is a function of social
growth, ang gradually as the society
grows, the inferior modes of produc-
tion will have to be given up and re-
placed by more modern and more
productive instruments of production.
Therefore, we do want to bring the
latest types of techniques which are
available in the rest of the world
which can be evolved here by our
own indigenous talent and research
for the
of the rural areas. Therefore, we
have accepted what my friend, Mr.
Bhupesh Gupta, and others were men-
tioning, that we do not want to cling
to something which is old and tradi-
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tional although we do not want to
discard also what is very good in
those #raditional crafts.
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Sir, there are a few other points
mentioned about the agencies for im-
plementation of this programme.
Here also, Sir, we have an open mind.
We want to give the maximum bene-
fit to the Panchayats and Panchayat
Samities to participate in the pro-
gramme of rural industrialisation.
But as many hon. Members rightly
pointed out, the Panchayats them-
selves will be in their infancy as far
as the management of public works,
of social problems, of problems of
local self-government, and village
and taluk management are concerned,
and therefore we do not want to
overload them with all these econo-
mic programmes which we want to
make a complete success in the short-
est possible time. There will be Pan-
chayat Samities managing something.
There will be co-operative societies to
which we will give encouragement,
co-operatives of artisans, co-opera-
tives of workers, co-operatives of in-
dustrial estates, and so on, but we
will also welcome small enterpre-
neurs because it is the small artisan
whose receiving a small loan or a
little hire purchase machinery might
enable him not only to rehabilitate
himself but to develop new skills and
forms which can contribute fo the
general development of industries and
industrialisation of this great coun-
try. Therefore, all the instruments
known to mankind of the most modern
type and all the forms of organisation
social and economic, which can go to
accelerate the programme of indus-
trial development will find a place
in this integrated programme of rural
industrialisation.

Sir, 1t is a happy sign that these Len
years of intensive thinking on these
problems of vita]l importance to our
national economy have now been
yielding some results on which we
can hopefully look forward to a
bright future and a successful pro-
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gramme of implementation of rural
industrialisation. Therefore, I*would
request the hon. Mover not perhaps
to insist on a Committee of Parlia-
ment, because it is not as if the think-
ing has not been done, it is not as

if we do not have the data or the
statistics, it is n-t as if we do not

have the experience of the different
forms of organisation to make a suc-
cess of the programme of rural in-
dustrialisation. All these factors are
there. The resources were limited
and are still limited. We are trying
to pump in more and more resources,
and therefore I can assure the House
that with the great support and bless-
ings that they have given us today
and in the past, it should be possible
for the country and the nation’s Plan
to include greater and greater weight-
age to the development of the rural
economy which is being backed also,
as the House knows, by the rural
works programme. HHere I may only
mention in passing that Rs. 150 crores
has been provided in the Third Plan
as a special allocation for the rural
works. Rural works do mnot only
mean providing temporary employ-
ment, but rural works are going to
be oriented to establish certain eco-
nomic overheads, facilities like roads
for approaches, or creation of facili-
ties for 1lift irrigation, or creation of
facilities for industrial estates or for
electrification to be supplemented by
the national programme. All those
important things which are of a per-
manent character are going to be
huilt out of the provision of Rs. 150
crores. When you put all these small
pieces and bits together, you will find
that the programme as a whole is not
one of a disappointing character but
one on which we can build hopes for
the future of India and particularly
those areas where, as hon. Members
rightly said, more and more light
will have to be taken in order to re-
move the darkness of ages which is
prevalent in our Indian villages.

Thank you, Sir.
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Surt S. C. DEB (Assam): Mr. Vice-
Chairman, Sir, I am pleased to hear
with all attention the speech deliver-
ed by the hon. Minister. I was also
a supporter of the motion. He was
appealing to the Mover not to press
the Resolution and he was giving an
account of the progress. However, I
like to make some more points in a
very short time. Firstly, whether it
is rural industry or medium industry
or small-scale industry or big indus-
try, industry always requires power.
Our Prime Minister that very day
stressed this point that we were not
giving so much importance to power
generation. When he was making
his gpeech, he was sorry that the need
for so much power that was needed
for our industrial growth was not
being attended to by the Govern-
ment, and that need I like to stress
upon the Government. Wherever
there is an industry, power should be
there. In your Plans, you are giv~
ing so many things but as far as rural
electrification is concerned, you will
find it is very insignificant. You
stress upon the improvement of agri-
culiure and modern me‘h~ds, you
want improved ploughs. If you want
improved ploughs, rural industries
i should be developed in that area
where you require an improved
plough. We appoint committees and
we are waiting to see what is going
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to be done. After some time, all
- the recommendations are there, but
the Government is failing. We are

seeing all these things. So, we zre
stressing upon the Government that
if you like to uplift the human re-
sources, the human power, you are to
give more attention to the village.
Agriculture cannot support every
villager. You are to meet the needs
of under-employment and also un-
employment. If you are to meet the
under-employment  situation, you
must develop the industry, whether
it is cottage industry or small-scale
industry. I lay stress upon cottage
industries and small-scale industries.
! T do not give so much importance to
f big industries. Big industrialists are
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there, and Government is also there
to find out where the big industries
are to be established. But if you are
to meet the needs of the people, if
you are to meet the needs of employ-
ment that gre growing every year—
it is an astounding figure—and if you
are to meet the hankering of the
people for education, then you must
take up industrial development in the
villages in the rural areas. And if
you are to do that in an integrated
way, the establishment of some com-
missions and getting their reports and
findings will not do; actual implemen-
tation is necessary right now, and that
has to be attended to. You may set
up this commission or that commis-
sion or a high-power commission. We
are always setting up high-power
commissions but some  beginning
should be made. Maybe there are
some villages which are being elec-
trified but what is their percentage?
That has to be seen. And we must
give more attention to the generation
of power for the village industries
and the small-scale industries. I
humbly submit that if you are to meet
the needs of the people, if you are to
meet the needs of the unemployed
veuths, educated youths, you must
develop small-scale industries in
every area, whether it is a
backward area or it is an advanced
area. That 1is the only solution.
Our friends are also thinking of set-
ting up rural industrial estates. We
hear all these things. But what is
the concrete thing that is being done?
That has to be seen and there we
judge the Government. All the para-
phernalia is there, a vast administra-
tive machinery is there, all things
are there. But we like to know the
result of all these. People are han-
kering after these things. What is
actually being done. Of course ovr
Government is doing many things.
But the needs of our people grow
faster. With the establishment of
rural and smwall-scale industries in
different areas, people are coming for-
ward just now but power is not there,
or the raw material, steel is not
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there. As far as my State is concern-
ed, T say that steel is wanting in
every area, power is wanting in every

area. I am speaking for my State.
Power is not there, steel is not
there. How can you develop small-

scale industries in every area unless
you have these things? Maybe the
State Government is not so much
aware of it, maybe the State Govern-
ment does not realise where the
people’s shoes are pinching. But the
Central Government is there. There
js a small-seale industries organisa-
tion there. They must know what
the needs of the people are, they must -
set an example. They must move
the State Governments to do things
at the right moment and in the right
direction. That is my humble sug-
gestion.

Surr BHUPESH GUPTA: Sir. I
move for closure because T would like
this Resolution to be voted on.
Otherwise it will be talked out and
it will be lost. ‘Therefore, T move:

“That the question be now put.”

The question was put and the motion
was negatived.

Surr J. H. JOSHI (Gujarat): Mr.
Vice-Chairman, Sir, I congratulate the
Mover of the Resolution. I do not
fully support it. The question of the
integration of the small-scale indus-
tries and the heavy industries is a
question of very vital importance.
But so far as the setting up of a Com-
mittee of Memberg of Parliament is
concerned, I do not fully agree with
him as I feel that the Minister has
replied fully, and he has given a full
account of what the Government has
done and what the Government is
going to do for developing the small-
scale industries in the country.

Sir, T feel that India hag predomi-
nantly rural areas. It is known all
over, Ang if there are a few hundred
cities or towns in the country, there
are more than six lakhs of villages,
and some of the villages have not seen
the light of independence. Many of the



s81 Appointment of
Parliamentary Committee

[Shri J. H. Joshi.]

villages have not as yet derived the
benefits which the cities and the
towns huave derived after indepen-
dence. The tiller of the land is not
anyway better. He is rolling in pov-
erty, 1gnorance and superstition as he
was doing before independence. When
ne finds it difficult to maintain his
family by agriculture or by tilling the
land, he gives up the land, goes to
the city, joins some factory and tries
to maintain his family., This is the
condition of the villages vis-a-vis the
cities. The cities are growing like
anything, and along with cities factor-
ies and industrial units are also grow-
ing. So on the one side there is the pros-
perity that is coming, ang on the other
side the villages are remaining as poor
as ever, even poorer than they were be-
fore. Sir, this creates a sort of imbalance
in economy. Now in order to try and fill
up the gaps between prosperity on
one side and poverty on the other, it
is very essential that some sort of
industrial units should be set up in
the rural areas, That i the general
proposition and we all welcome it.

Now, Sir, it has been mentioned in
the Third Five Year Plan that sanc-
tion has been given for the establish-
ment of 100 Industrial Estates, which
seek to remove small industrial units
from the urban areas and to set them
up in the rural areas. This is a good
thing; it is a healthy sign which we
want to see, whereby the prosperity
of the rural areas also can be achiev-
ed,

Now by small industries we mean—
.nd there is no doubt about that—the
industries run by power, those indus-
tries which have an investment of
below Rs. 5 lakhs. I do not exactly
remember, it may be even Rs. 5 lakhs.
Now the question is what amount of
investment creates a sort of employ-
ment. In the field of small-scale
industry a small unit with an invest-
ment of, say, Rs, 10,000, can provide
maintenance to one family, whereas
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try it requires an investment of almost
Rs. 50,000 to give employment to one.
Now looking at thig sort of ratio, it is
essential to see that, instead of setting
up very heavy industries, it is far
more beneficial and advantageous,
from the point of view of employment,
to set up such small industrial units
and spread them over in the different
rural areas. Of course it requires
power, and therefore it is also essen-
tial that the rural areas should be
electrified as fast as possible,

Mr. Manubhai Shah gave us an ac-
count of how there has been progress
in the production of cycles, sewing
machines and other spare parts, It
will be seen, making a comparison of
the progress achieved at the beginning
and end of a four-year period,
that is to say, in the year 1956
and in the year 1960, that there
were 35 umits producing sewing
machines in 1956 and that
the number rose to 75 in the year
1960. For machine tools the units
were 344 in 1956 and rose to 500 in
1960, In point of production, the pro-
duction of bicycles rose from 25,000
in the year 1956 to 2,28,000 in the year
1960. Sewing machines also showed
an increase, from 23,600 in 1956 to
52,000 in 1960. Now all these things
can very well be manufactured in
small towns and in the rural areas
also because, so far as talent and rural
resources and rural man-power are
concerned, they are available in ample
measure, and after a sort of tramning—
which requires a very short period—
it is not difficult to find talent in the
rural areas. Sir, I might cite an
instance of some centres in Saurash-
tra—for example, Rajkot, Surendra-
nagar, Porbundar, Jamnagar and
Bhavnagar; they have grown in small
scale industries to an extent which it
would be impossible for snyone to
imagine, Now the talent also ig not
lacking and I feel that if some of the
industrial units were shifted to smal-
ler towns or even villages, the cost of
production would be less than what

In a very big indusiry or heavy indus- ( we find in the big cities. But there
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is one handicap which these people
find by experience and that is that
when g person tries to set up a unit,
the departments instead of helping
him, try to put obstacles in his designs.
Now I feel that the Government de-
partments should feel it a sort of obli-
gation and try to encourage them
whenever a person tries to set up some
industrial unit. In the matter of coal
they have experienced great shortage.
In the case of raw materials also they
have experienced shortage, Now in
the course of their running their in-
dustries they find great difficulty on
account of these shortages, and there-
fore I feel that the Government should
encourage them and try to lend a help-
mg hand. Now I find in the ‘Times
of India’ of today that the investment
in the State-owned industrial under-
takings comes to the order of Rs. 8§70
crores but the return is only 0'4 per
cent. Now I would like the Govern-
ment to go into this and see that the
return is not lesg than 5 per cent if
the idea is to run them on a gainful
or purposeful basis. As it is, it appears
that it is less than one-tenth of 5 per
cent, It has been found that closer
integration between small-scale indus-
tries and large-scale industries is very
essential and small scale industries
should serve as ancillary ones. Now,
Sir, there has been a scheme for sup-
plying the machinery and other equip-
ment on hire-purchase in city areas.
I think the same scheme should be
extended to those industrial units
which are set up in rural areas also.

Sir, as I mentioned earlier, the in-
dustries have to face a number of
obstacles. The procedures of the Gov-
ernment machinery take g pretty leng
time, The shortage of raw materials,
fuel, etc. is a great obstacle in the
progress. This should be removed
and every sort of encouragement
should be given to them.

Then, Sir, another thing which is
necessary is the technical advice which
should be available to those who re-
quire it. Now there has been an allot-
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ment of about Rs. 180 crores during
the Third Five Year Plan, But I
would like that the Centre should give
more contribution than 1t has done
at present. It is the Stutes prewently
on which greater burden ig piaced. I
think the Centre also should give more
aid to the States. Therefore, as I said
earlier, I feel that it is not necessary
to appoint an Enquiry Committee since
the Government has done much and
is trying to do what it should. Thank
you,
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Dr. A, SUBBA RAOQ: Mr. Vice-
Chairman, Sir, as I expected, the Min-
ister in his reply was extolling the
progress achieved in the past decade
in rural industrialisation in our coun-
try. I do not deny it. But the ques-
tion is whether the progress that we
have made in the past decade is com-
mensurate with the requirement and
means of our country, That iz the
question. Ang looking from that angle,
I feel that much more has to be done
and the achievement that we have
made is not commensurate with the
requirement.

Again, Sir, there is the problem of
certain regions which are underdeve-
loped, States which are vnderdevelop-
ed, and because of their underdevelop-
ed nature the economic condition of
the people there ig too poor. So, un-
less special attention is given to these
States or underdeveloped regions,
these regions cannot come to the level
of other regions which have advanced
sufficiently, compared to these areas.
I particularly refer to the State which
I come from, Kerala, What is the con-
dition there? The density of popula-
tion there is 1,127 per sq. mile, the
thickest in the whole of India. Agri-
culture supports about 53 per cent.
of the people and the per capite avail-
ability of land is only about 30 cents.
This indicates the exceptionally heavy
pressure of population on land. Agri-
culiure supports only a small pro-
portion of the population, smaller than
it does in other States, There is no
scope for people for emplioyment. They
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depend more and more on agriculture.
So, the only thing left for them is in-
dustrialisation.

Industrially also the State is far
backward. Only 18 per cent. of the
total industrial working force is em-
ployed in factories, and the per capita
income in industry is only Rs. 124
against the all-India figure of Rs. 544
which shows the extent of industrial
backwardness of the State. Nearly 72
per cent of the population has got 2
per capita income of less than Rs. 16
per month, That shows the backward-
ness of a particular region or a parti-
cular State in our country. So, special
consideration should be shown to these
areas or States which, I feel, has not
been given so far.

Now, Sir, one of the primary factors
or pre-requisites for rural industria-
lisation is the development of power.
That had been stressed by the Prime
Minister yesterday and by previous
speakers as well, Sir, our State Gov-
ernment submitted a plan for the
development of power. It was a plan
costing about Rs. 64.14 crores. There-
fore, unless power is available very
cheap and in plenty, it is not possible
to develop the rural industry.

Again, Sir, there is another diffi-
culty. The programme of rural elec-
trification is retarded due to certain
rules or certain rigidity observed hy
the respective Electricity Boards. I
do not know on whose stipulation they
adopt such rigidity. For the extension
of electricity to rural areas they insist
upon 10 per cent. return. If this is
insisted upon, that too particularly in
respect of a village which is very poor
and where there is absolutely no in-
dustry, it will be very difficult to ex-
tend electrification to that particular
village, ang the question of gstarting
rural industries becomes very difficult.
So, this has to be looked into and in
respect of the areas which are under-
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developed and which are selected for
rural industrialisation, for extension
of industry, this immediate stipulation
has to be waived.
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Again, Sir, another difficulty that is
confronting us in industrial expansion
is the lack of co-ordination between
different departments. We have got,
as our Industry Minister just explain-
ed, a sort of three-tier system—I mean
the Industries Department, the Khadi
and Village Board and the respective
State Boards and State departments
also coming into the picture. Now,
Sir, when there is a plan or a scheme
prepared by the State Industries De-
partment, the Khadi ang Village Board
takes into its head that it should not
be sanctioned. Or if the Khadi and
Village Board is ready with a plan or
a scheme, the Industries Department
says, “No. Nothing doing”. This has
actually happened. For example, in
our own area, in a village, a pottery
industry was constituted and certain
poor people joined together. At last
the Village Industries officer went to
the locality, found out and chalked
out a scheme to form a pottery indus-
try. This scheme was gsent to the
Khadi and Village Industries Board
which kept it pending. The position
was, or rather the stipulation was, that
this pottery industry would not want
any grant or loan from the Khadi and
Village Industries Board. These peo-
ple just wanted the permission to
register their society, Even for regis-
tering their society, the permission of
the Khadi and Village Industries
Board js necessary. For getting the
permission of the Central Cooperative
Inspector the prior permission of the
Khadi and Village Industries Board
i8 necessary. That is the position.
Now, this Board kept the matter pend-
ing on the ground that even though
these people might not require any
grant or loan now, they might in future
require it and they wanted to go into
the question of the status of the par-
ticular society and they said that, un-
less they first went into the detailed
position of that particular society,
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they could not grant the permission
sought. 1 am just br.nging forward
this one example to show the lack ot
coordination between the difterent
departments,

There is also difficulty caused by
the lack of proper planning. For
instance, we have certain trainung
8chemes for the wvilage industries.
Many tramnees were tramned, Some
four or five batcheg or tramnees had
finished their traming, Later un, when
actually those trainees were to be em-
ployed or were to be utlised for deve-
loping those industries—and ihey were
cotoage 1ndustries, of course,—they
were told that uniess thoy formed
themselves into a cooperative society,
nothing could be done. What did the
Cooperative Depariment do? The Co-
operative Department said it could
help these people by giving them a
certain amount of money, by advanc-
ing them a certamn amount of money
by way of share-cap.tal. But even
then nothing came out, because these
are poor people after all, backward
peopie, and they cannot raise even a
rupee or two rupees per head. Natu-
rally, therefore, even though they had
been trained 1 the advanced tech-
niques of a particular cottage mdustry,
they could not utilise that training or
use that train.ng for their own advan-
tage. So this sort of a lack of co-
ordination or lack of preparation is
there. Therefore, I feel, a Commutiec
of the kind suggested would have been
helpful in going into these matters in
detail and suggesting how best to vver-
come the difficulties that are actually
there in implemen:ing the various
programmes. Of course, we have got
good programmes, but the difficulty
comes in, in their actual implementa-
tion.

I may give another example., There
wag a scheme at the block development
level that a dairy industry should be
encouraged. The people concerned
tried their level best to encourage a
dairy industry. But they could not
get a sufficient number of people who
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would be prepared tp start the dairy
industry. So what did they do? In
order to fill up their records, they ad-
vanced money to certain poor villagers
and asked them to purchase buffaloes.
The money was given for the purchase
of buffaloes and 1t was dubbed spend-
g on dairy industry. Therefore, all
wese things have to be gone mto. 1t
could have shown how money in cer-
1an nstances had been misused, how
in certain mstances certain regulations
and departmental red-tapism come in
tue way of the proper developinent
of rural mndustries, S0 a commitiee
would have neiped and a comm.lice
of Members of Fartiament would have
been neipiul for going 1nto all these
matters, and for seemg what are the
bottle-necks to be removeq 1n order to
implement our programmes, But un-
torwunately, the hon. Min.ster is oppos-
ed to that type of a committee, How-
ever, I do hope that at least now he
would agree for the appomntment of the
commitiee suggested which will help
him in implementing his own pro-
grammes. Thank you.

Surr JOSEPH MATHEN: Mr. Vice-
Chairman, I support the motion before
the House. Atter hearing the hon.
Minister, I do not think that it is
absolutely necessary to appoint a com-
mittee consisting of the Members of
this House. Still I think we should
give very serious consideration to the
question of the industrialisation of our
villages. Very often there are people
who are prepared to invest Rs. 50,000
or Rs. 60,000 or even Rs. 2 iakhs or
Rs. 3 lakhs and they approach the Gov-
ernment officials or the body set apart
to encourage the industrialisation of
our country, But they are otten dis-
appointed because all the formalities
that have to be observed before start-
ing the industry, these people are not
able to fulfil due to the ind.fference of
the officers, or rather the lack of en-
thusiasm of the department which
deals with this matter. I know cer-
tain persons who have approached the
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Government in States where idustriali-
sation is quite backward, and the
majority of them have complained to
me that they could not get proper
encouragement from the depariment.
So, according to me, I think, there
.should be a thorough check-up with
regard to i,

Surt SHEEL BHADRA YAJEE: You
mean the officers are urban-minded?

Surt JOSEPH MATHEN: I mean
the department which deals with the
industrialisation of the villages. What
industries are to be started and how
much expenditure a particular indus=-
trial venture will require, all such
details will have to be supplied to the
people and they will have to be given
all sortg of encouragement by the
department. And even if a person
becomes a bit indifferent after some
time, he will have to be met contfinu-
ously by the officers cuucerned so that
he may get the incentive to start the
industry,

In this connection I wish to say
something about the coir industry in
the State to which I belong. Kerala
has almost 75 to 80 per cent. of the
coir industry of this country and the
manufacture of coir matg and mattings
and other coir goods is the main fea-
ture of the coastal area of Kerala. This
industry has been deteriorating for
the last one decade and even though
we are exporting a lot of coir yarn
to European countries and cther
foreign countries, we could not get
-much encouragement for the manu-
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facture of quality goods in our place.
The coir industry was centralised in
the towng in our State and now be-
cause of the labour problems and the
lack of demand for quality goods and
the inability to find good markets for
the quality goods, the industry has
been decentralised among the villages
and the industrialists in these villages
are not getting proper aid from the
Government in order to stabilise this
particular industry. Most of these
village industrial units gre now fac-
ing difficulty. They have to face the
middleman who advances money for
the manufacturing of the coir goods.
If at all they produce quality goods,
they must get appropriate payments in
time so that they may continue the
business. Thig they do not get and
so this business has been suffering for
the last 5 or 10 years, I submit that
proper attention will have to be given
to developing this industry so that the
coasta] areas may not suffer and be
de-industrialised. This js happening
because of the lack of cooperation in
this matter. Very often the coir indus-
trialists depend upon coir yarn bought
from some big businessman on loan
basis and these industrialists are not
able to manage the repaymensis in time
and they are suffering a lot.
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Tre VICE-CHAIRMAN (Surt K, K.

SsaH): Mr. Mathen, we wull have to
adjourn now. It is five o'clock. The
House now stands adjourned till

11 a.m. on Monday, the 19th March.

The House then adjourned
at five of the clock tiil eleven
of the clock on Monday, the
19th March 1962,



